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Ghooskhor
Pandat not about
any community:
Neera] Pandey

hestory of Ghoosk-

hor Pandat is fiction-

al and has nothing to
do with any caste or com-
mitnity, filmmaker Neeraj
Pandey said on Friday, a
day after the Netflix film
faced backlash over its title.

Addressing the same, the

filmmaker said, “Our film
is a fictional cop drama,
and the term '‘Pandat’ is
b used simply as a colloquial
name for a fictional
character. The story focuses
on an individual's actions
and choices and does not
comment on or represent
any caste, religion, or
community Asa
filmmaker, [ approach my
work with a deep sense of
responsibility — to tell
stories that are thoughtful
and respectful. This film,
like my earlier work, has
been created with sincere
intent and solely to
entertain andiences.”

CONTINUEDON » 4

Background

On Thursday, the National Human
Rights Commission issued a notice
to the Ministry of Information

and Broadcasting in the wake of a

complaint alleging that the title of
an upcoming movie to be released
on a web-based platform,
“promotes negative

stereotypes” and “vilifies a
recognised social group”.
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concerns seriously: e
Manoj on Ghooskhors”
Pandat controversy
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Neeraj wrote, 'We understand that the title of
the film has caused hurt to some viewers, and
we genuinely acknowledge those feelings. In
light of these concerns, we have decided to take
down all promotional materials for the time be-
ing, as we helieve the film should be experi-
enced in its entirety and understood in the con-
text of the story we intended to tell, rather than
Judged on partial glimpses.” TNN

The filmmakers have decided to take down
the promotional material, in light of the public
sentiment: Manoj Bajpayee

In a statement on X, Manoj Bajpayee, and his journey of self-realisation. This
who stars in the film, addressed the was not meant to be a statement about
concerns with the title and wrote, “I any community. In my experience of
respect the emotions and concerns working with Neeraj Pandey, there has
people have shared, and | take them been a consistent seriousness and care
seriously. When something you are part in how he approaches his films. The

of causes hurt to some people, it makes filmmakers have decided to take down
you pause and listen. As an actor, | come  the promotional material, in light of

to a film through the character and the public sentiment. This reflects the
the story | am playing. For me, this was seriousness with which the concerns are

about portraying a flawed individual being taken!
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Govt sets Feb 28 deadline
to meet bus safety norms

Suchith.Kidiyoor
@timesofindia.com

Bengaluru: In the wake of
repeated fire incidents invol-
ving sleeper and semi-slee-
per buses in Karnataka, the
state govt has set the end of
Feb as the deadline for priva-
te operators to comply with
enhanced safety norms.

Transport minister Ra-
malinga Reddy told TOI that
strict instructions have been
issued to bus operators and
body builders to adhere to
prescribed standards to en-
sure passenger safety.

As part of the measures,
the ftransport department
has directed the removal of
partition doors behind the
driver’s cabin, as such barri-
ers have hampered passeng-
er evacuation through the
front exit during fire acci-
dents. The use of sliders for
berths in air-conditioned
sleeper buses has also been
banned. In several private
buses, manual sliders were
installed in place of curta-
ins, posing additional safety
risks during emergencies.

The department has furt-
her made it mandatory for
all sleeper buses to be equip-
ped with fire extinguishers.
Bus bodies built in violation

Bus fire cases in K’taka since May 2024

Feh 6, 2026 | Bengaluru-
Kalaburagi bus caught fire near
Nelamangala — No casualties

Jan 27, 2026 | Bengaluru-
Hosanagar bus fire near
Ripponpet — 10 injured
Dec 25, 2025 | Bengaluru-
Gokarna bus gutted by

fire near Chitradurga

— 7 dead, 28 injured

Dec 19, 2025 | Bengaluru-
Kozhikode bus fire near
Nanjangud — No casualties

of rules—such asthrough il-
legal chassis extension—ha-
ve also been prohibited. Red-
dy said operators have time
until Feb 28 to comply with
the new safety require-
ments, failing which enfor-
cement officials will initiate
strictaction.

“These guidelines have
beenissuedinline withdirec-
tions from the National Hu-

Oct 24, 2025 | Bengaluru-
Hyderabad bus caught fire near
Kurnool, Andhra Pradesh

— 20 dead, 9 injured

Feb 10, 2025 | Bengaluru-
Kannur bus fire near Mandya
— No casualties

Aug 7, 2024 | Bengaluru-
Bhatkal bus caught fire near
Sagar — No casualties

May 14, 2024 | Shivamogga-
Mysuru bus fire near Tarikere

— No casualties
OI

TRAGEDY ON
THE ROAD: The
fatal accident
in Chitradurga
on Dec 25,

| 2025 called
safety
measures

into question
once again

man Rights Commission,
which instructed all state
govts to strictly implement
the safety study report of the
Central Institute of Road
Transport,” the minister sa-
id. He added that fitness cer-
tificates will not be issued to
sleeper buses that fail to me-
et the revised safety norms,
signalling zero tolerance for
non-compliance.



VHP flags
Netflix film
title, seeks
govt action

Times News NETWORK

New Delhi: Vishwa Hindu
Parishad (VHP) on Friday ob-
jected to upcoming Netflix
film ‘Ghooskhor Pandat’, call-
ingitstitle offensiveand an at-
tack on a “most respectable
segment” of society, and
urged the govt to examine the
issue.

Though BJP said the Cen-
tre has asked the OTT plat-
form to remove the teaser and
other promotional contents
of the film from social media,
zovt sources said it was Net-
flix's decision to take down
the movie’s teaser and its oth-
er promotional contents.

The film’s announcement
earlier this week triggered a
sharp backlash on social
media, with many users de-
scribing the title as “casteist”.

The controversy alsoled to
an FIR being registered at the
Hazratganj police station in
Lucknow, while National Hu-
man Rights Commission
(NHRC) issued a notice to the
information and broadcast-
ing ministry following a com-
plaint.

Reacting to Netflix India’s
promotional post on X, VHP
national spokesperson Vinod
Bansal said the title was “to-
tally unacceptable” and al-
leged it could spread hatred
and unrest.
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Will expose
Jungle Raj’ in
Staie, says Jagan

VIJAVAWEA
YSROP president Y.S. Jagan
Michan Reddy wvowed fo pursus
ol legal avenues, Including
approaching the Supreme
Court and the NHRE, to expese
the *Jungle Raj of the coalition

b

government”, » Page 4

\‘SRCP prasident ¥5. Jagan Mohan Reddy greeting people near lbrahimpatnam
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Will explore all legal avenues to
expose Jungle Raj in State: Jagan

The Hindu Burean
VUAVAWDA

YSR Congress Party presi-
dent Y.5. Jagan Mohan Red-
dy on Friday vowed to pur-
sue &l legal  and
constitutional avenues, In-
chding approaching the
Supreme Courtand the Na-
tinmal Human Rights Com-
mission (NHEC), 1o expose
the “Jungle Raj of the cosli-
tion government”™ and the
“falsc propaganda on the
Tirumala laddu issue”

Speaking to the media
after visidng former MLA
Jogi Ramesh at his resi-
dence ar Ibrzhimpatnam,
which had allegedly been
artacked by the TDP cadres
recently, Mr, Jagan Mohan
Reddy  claimed thar a
court-monitored CEE inves-
tigation had “conclusively
established that there is no
animal far in the ghee used
for preparing the Tirumala
laddu,” contrary 1o the
claims made by Chief Mi-
nister M. Chandrababu
MNaidu.

“The CBI charge-sheet,
supported by reports from
two Central laborstories,

Activist dies of ill-health
during Jagan's tour

The Hindu Bureau
VIAYAWADA

YSR  Congress  Party
(YSRCP) leader, 0. Ramba-
bu, died of (-health dur-
ing the tour of party presi-
dent and former Chief
Minister Y.5. Jagan Mohan
FReddy's w  Ibrahimpat-
nam, on Friday.

Rambabu, who was
Chillakallu village's presi-
dent, came to particlpate
in & programme when Mr,
Jagan Mohan Reddy's visi-
ed the house of YSROP
leader and former Minister
Jogi Ramesh,

The TDP activists re-
portedly  attacked  Ra-
meshs house a few days
agn.

Mr. Rambabu collapsed
and he was rushed w a
hospital nearby, where he
was  declar Dbrought
dead.

In a separate incldent, a
youth, identificd as Bhar-
v, reportedly suffered in-
juries when the bike he
was riding hita road divid-
cr ncar Ibrahimpatnam.
He succumbed w his
injurics.

Traffic congestion

Traffic was disrupted on
Vijayawada-Hyderabad Na-
tional Highway, and at the
Ibrahimpatnam Circdle for
some  tme when the
YSRCP activists gathered
on the roads in view of Mr.
Jagan Mohan Reddy's tour.

does not name any YSRCP
leader, nor has found any
wrongdoing,” the former
Chicf Minister claimed. “It
clearly states that the four

ghee tankers In guestion
have been rejected by the
Tirumala Tirupati Devas-
thanams (TTD) during Mr.
MNaidu's carlier tenure,

which have returned from
another company. The
facts mentioned in the CBI
report will prevail,” he
Asse)

Dismissing the one-man
commission constituted to
probe the lssue further as
an cycwash, he said it
would not withstand Tegal
scTutny.,

Alleging a  systematic
pattern of violence against
the YSRCP leaders, Mr. Js-
gan Mohan Reddy said the
houses of former MLA Am-
‘hati Rambabu and Mr. Jogi
Ramesh were anacked,
with TDP cadres acting in
tandem with the police. He
alleged that petrol bombs
and ackd bottles were hur-
led ar Mr. Ramesh's house
when his aged faher was
alone,

M. Jagan Mohan Reddy
also alleged misuse of the
legal system, claiming 24
cases were foisted against
Mr. Ramesh. Accusing the
Chicf Minister and TDP
leaders of dragging faith [n-
to politics, the YSRCP chief
said “civil society is hang-
ing its head in shame over
the prevailing situation.”
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Ghooskhor Pandat not about
any community: Neeraj Pandey

he story of Ghoosk-
hor Pandat is fiction-
al and hasnothing to

do with any caste or commu-

nity, filmmaker Neeraj Pan-
dey said on Friday, a day af-
ter the Netflix film faced
backlash over its title.
Addressing the same, the
filmmaker said, “Our film is
afictional cop drama, and
the term ‘Pandat’ is used
simply as a colloquial name
for afictional character. The
story focuses on an individ-
ual's actions and choices
and does not comment on
or represent any caste, reli-
gion, or community Asa
filmmaker, [ approach my
work with a deep sense of
responsibility —to tell sto-
ries that are thoughtful and
respectful. This film, like
my earlier work, has been
created with sincere intent
and solely to entertain au-
diences. We understand
that the title of the film has
caused hurt to some view-
ers, and we genuinely ac-
knowledge those feelings.
In light of these concerns,

:';:;; - Filmmalkers have
a still from dQCided to tﬂke down
. the promotional

material: Manoj

In a statement on X, Manoj Bajpayee,
who stars in the film, addressed the
concerns with the title and wrote, |
respect the emotions and concerns
people have shared, and | take them
seriously. When something you are
part of causes hurt to some people,
it makes you pause and listen. As
an actor, | come to a film through
the character and the story | am
playing. For me, this was about
portraying a flawed individual
and his journey of self-redlisation.
This was not meant to be a
statement about any community.
In my experience of working with
Neeraj Pandey, there has been a
consistent seriousness and care
in how he approaches his films.
The filmmakers have decided
to take down the promotional
material, in light
» of the public
s sentiment.

we have decided to

take down all promo-

tional materials for

E;;g;g?ﬁg}%?ﬁas L On Thursday, the National Human

shonld be epesi: Rights Commission issued a notice to the

encod in ifs entirety Ministry of Information and Broadcasting
3 ndiistoclih in the wake of a complaint alleging that

an the title of an upcoming movie to

the context of the

e be released on a web-based
story we intended to

tell, rather than
judgzed on partial
glimpses.”

platform, “promotes negative
stereotypes” and “vilifies a
recognised social group”.

TNN
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Ghooskhor Pandat not about

he storv of Ghooskhor
Pandat is fictional and
has nothing to do with
any caste or community, film-
maker Neeraj Pandey said on

Friday, a day after the Netflix

film faced backlash over its title.

Addressing the same, the
filmmaker said, “Our film is a
fictional cop drama, and the
term ‘Pandat’ is used simply as
a colloquial name for a fictional
character. The story focuses on
an individual's actions and
choices and does not comment
on or represent any caste, reli-
gion, or community. As a film-
maker, ] approach my work with
a deep sense of responsibility -
to tell stories that are thoughtful
and respectful. This film, like
my earlier work, has been creat-
ed with sincere intent and solely
10 entertain audiences. We un-
derstand that the title of the
film has caused hurt to some
viewers, and we genuinely ac-
knowledge those feelings. In
light of these concerns, we have

decided to take down all promo-
tional materials for the time be-
ing, as we believe the film
should be experienced in its
entirety and understood in
the context of the story we
intended to tell, rather

of Information and Broadcasting in the wake |
of a complaint alleging that the title of an
upcoming movie to be released on a

Neeraj Pandey |

The filmmakers have
decided to take down the
promotional material,
in light of the public
sentiment: Manoj

In a statement on X, Manoj Bajpayee,
who stars in the film, addressed the
concerns with the title and wrote, "I
respect the emotions and concerns

people have shared, and | take them
seriously. When something you are part
of causes hurt to some people, it makes
you pduse and listen. As an actor, |
come to d film through the character
and the story | am playing. For me,
this was about portraying a flawed
individual and his journey of self-
realisation. This was not meant to be
a statement about any community.
In my experience of working with

Neeraj Pandey, there -~

has been a consistent

g seriousnessand carein
how he approaches his

films. The filmmakers

have decided to take

. down the promotional
material, in light of the

public sentiment. This

reflects the seriousness
with which the

R

Bajpayee in
a still from
the film

R

R

Background

On Thursday, the National Human Rights
Commission issued a notice to the Ministry

than judged on partial web-based platform, “promotes concerns are
glimpses.” TN negative stereotypes” and "vilifies a beu;(g .,
' recognised social group". taken.
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Lucknow police registers FIR against
makers of film Ghooskhor Pandat

PIONEER NEWS SERVICE
W New Dedhi

Mano] Bajpayee starmer film
Ghooskhor Pandat teasers
hawve run into a political
storm, and the police regis-
tered an FIR against film
director Neeraj Pandey in
Lucknow. The B[P on Friday
said the Centre has asked
OTT platform MNetflix to
remove the teaser and other
promotional content of the
film, Ghooskhor Pandat,
from social media.

The controversy has also
led to the registration of an
FIR at the Hazratganj police
station in Lucknow, while
the National Human Rights
Commission [NHRC) has
issued a notice to the
Ministry of information and
Broadcasting following a
complaint.

In a social media post in

Hindi, BJP national spokesper-

son Gaurav Bhatia said, ‘We
wholeheartedly commend
the Centre's swift and decisive
action! Offensive content,
such as the derogatory film
Ghooskhor Pandat, has not
only been removed from the
platform, but an FIR has also
been registered in the case.”
This sends a clear message
that insults to Sanatan
Dharmawill no longer be tol-
erated, he added.

Bahujan Samaj Pamy (BSP)
supremo Mayawalb joined in
protesting against the flm. "It
isa matter of deep somow and
concern that for some time

now — not only in Ueear
Pradesh but now even in films
— the term "Pandit’ is being
portrayed @s synonymous
with bribery and corruption,
thereby insulting and disre-
specting the entre communi-
ty across the country. This has
led to intense anger and
resentment within the
Brahmin community," she
wrote on social media.

After Netflix took down all
Ghooskhor Pandar promao-
tiomal material on Friday,
both Meeraj and Manoj
released statements on
social media. "oOur film is a
fictional cop drama, and the
term Pandat is used simply
as a collequial name for a fic-
tional character. The story
focuses on an individual's
actions and choices and
does not comment on or
represent any caste, reli-
gion, or community,”
explained Neeraj.
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Lucknow police registers FIR against
makers of film Ghooskhor Pandat

PIONEER NEWS SERVICE
B New Delhi

Manoj Bajpayee starrer film
Ghooskhor Pandat teasers
have run into a political
storm, and the police regis-
tered an FIR against film
director Meeraj Pandey in
Lucknow. The B]P on Friday
said the Centre has asked
OTT platform Netflix to
remove the teaser and other
promotional content of the
film, Ghooskhor Pandat,
from social media.

The controversy has also
led to the registration ofan
FIR at the HaZratganj police
station in Lucknow, while
the National Human Rights
Commission (NHRC) has
issued a notice to the
Ministry of information and
Broadcasting following a
complaint.

In a social media post in
Hindi, BJP national spokesper-

son Gaurav Bhatia said, "We
wholeheartedly commend
the Centre’s swilt and decisive
action! Offensive content,
such as the derogatory film
Ghooskhor Pandat, has not
only been removed from the
platform, but an FIR has also
been registered in the case.”
This sends a clear message
that insults to Sanatan
Dharmawill no longer be tol-
erated, he added.

Bahujan Samaj Party (BSP)
supremo Mayawati joined in
protesting against the film. “It
is @ matter of deep sorrow and
concern that for some time

now — not only in Uttar
Pradesh but now evenin films
— the term ‘Pandit’ is being
portrayed as synonymous
with bribery and corruption,
thereby insulting and disre-
specting the entire communi-
ty across the country. This has
led to intense anger and
resentment within the
Brahmin community,” she
wrote on social media.

After Netflix took down all
Ghooskhor Pandat promo-
tional material on Friday,
both Neeraj and Manoj
released statements on
social media. “Our film iz a
fictional cop drama, and the
term Pandat is used simply
as a colloguial name for a fic-
tional character. The story
focuses on an individual's
actions and choices and
does not comment on or
represent any caste, refi-
gion, or community,”
explained Neeraj.
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Will expose
Jungle Raj’ in
Staie, says Jagan

VIJAVAWEA
YSROP president Y.S. Jagan
Michan Reddy wvowed fo pursus
ol legal avenues, Including
approaching the Supreme
Court and the NHRE, to expese
the *Jungle Raj of the coalition

b

government”, » Page 4

\‘SRCP prasident ¥5. Jagan Mohan Reddy greeting people near lbrahimpatnam

on Frida.y. w

Will explore all legal avenues to
expose Jungle Raj in State: Jagan

The Hindu Burean
VUAVAWDA

YSR Congress Party presi-
dent Y.5. Jagan Mohan Red-
dy on Friday vowed to pur-
sue &l legal  and
constitutional avenues, In-
chding approaching the
Supreme Courtand the Na-
tinmal Human Rights Com-
mission (NHEC), 1o expose
the “Jungle Raj of the cosli-
tion government”™ and the
“falsc propaganda on the
Tirumala laddu issue”

Speaking to the media
after visidng former MLA
Jogi Ramesh at his resi-
dence ar Ibrzhimpatnam,
which had allegedly been
artacked by the TDP cadres
recently, Mr, Jagan Mohan
Reddy  claimed thar a
court-monitored CEE inves-
tigation had “conclusively
established that there is no
animal far in the ghee used
for preparing the Tirumala
laddu,” contrary 1o the
claims made by Chief Mi-
nister M. Chandrababu
MNaidu.

“The CBI charge-sheet,
supported by reports from
two Central laborstories,

Activist dies of ill-health
during Jagan's tour

The Hindu Bureau
VIAYAWADA

YSR  Congress  Party
(YSRCP) leader, 0. Ramba-
bu, died of (-health dur-
ing the tour of party presi-
dent and former Chief
Minister Y.5. Jagan Mohan
FReddy's w  Ibrahimpat-
nam, on Friday.

Rambabu, who was
Chillakallu village's presi-
dent, came to particlpate
in & programme when Mr,
Jagan Mohan Reddy's visi-
ed the house of YSROP
leader and former Minister
Jogi Ramesh,

The TDP activists re-
portedly  attacked  Ra-
meshs house a few days
agn.

Mr. Rambabu collapsed
and he was rushed w a
hospital nearby, where he
was  declar Dbrought
dead.

In a separate incldent, a
youth, identificd as Bhar-
v, reportedly suffered in-
juries when the bike he
was riding hita road divid-
cr ncar Ibrahimpatnam.
He succumbed w his
injurics.

Traffic congestion

Traffic was disrupted on
Vijayawada-Hyderabad Na-
tional Highway, and at the
Ibrahimpatnam Circdle for
some  tme when the
YSRCP activists gathered
on the roads in view of Mr.
Jagan Mohan Reddy's tour.

does not name any YSRCP
leader, nor has found any
wrongdoing,” the former
Chicf Minister claimed. “It
clearly states that the four

ghee tankers In guestion
have been rejected by the
Tirumala Tirupati Devas-
thanams (TTD) during Mr.
MNaidu's carlier tenure,

which have returned from
another company. The
facts mentioned in the CBI
report will prevail,” he
Asse)

Dismissing the one-man
commission constituted to
probe the lssue further as
an cycwash, he said it
would not withstand Tegal
scTutny.,

Alleging a  systematic
pattern of violence against
the YSRCP leaders, Mr. Js-
gan Mohan Reddy said the
houses of former MLA Am-
‘hati Rambabu and Mr. Jogi
Ramesh were anacked,
with TDP cadres acting in
tandem with the police. He
alleged that petrol bombs
and ackd bottles were hur-
led ar Mr. Ramesh's house
when his aged faher was
alone,

M. Jagan Mohan Reddy
also alleged misuse of the
legal system, claiming 24
cases were foisted against
Mr. Ramesh. Accusing the
Chicf Minister and TDP
leaders of dragging faith [n-
to politics, the YSRCP chief
said “civil society is hang-
ing its head in shame over
the prevailing situation.”
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'Ghooskhor Pandat' controversy:Neeraj Pandey clarifies 'Movie is completely fictional,' teaser removed from
Netflix

10 hours ago

The film 'Ghooskhor Pandat' has been embroiled in controversy even before its release. The Brahmin community
has objected to the film's title. Meanwhile, amidst growing protests, on Friday, the film's producer Neeraj Pandey
issued an official statement calling the film entirely fictional.

Along with this, the film's teaser and all related promotional content have been removed from Netflix India's social
media accounts and YouTube.

Regarding the film, Neeraj Pandey wrote on his Instagram story,

“Our film is a fictional police drama, and the word 'Pandat' has been used in it only as a colloquial name for a
fictional character. The focus of this story is on an individual's work and his decisions. It has no connection with
any caste, religion, or community, nor does it represent anyone.

“He further wrote, “As a filmmaker, I take my responsibility seriously and want to tell stories that are thoughtfully
and respectfully made. This film, like my previous works, has also been made with honest intentions and solely for
the entertainment of the audience.

Neeraj Pandey is known for films like 'A Wednesday!', 'Special 26', 'Baby', 'MS Dhoni: The Untold Story', and 'Toilet:
Ek Prem Katha'.

He also wrote, “We understand that some people's sentiments have been hurt by the film's title, and we respect
those sentiments. Keeping these concerns in mind, we have decided to temporarily remove all promotional
material related to the film. We believe that the film should be understood by watching it completely and in the
context of its story, rather than being judged solely on the basis of a few glimpses. I am eager to share this film
with the audience soon.”

What is the reason for the controversy?

Many people have objected to the film's title 'Ghooskor Pandat' (Bribing Pandat). They say that the word 'Pandat’
is generally associated with the Brahmin community and religious scholars, but adding the word 'Ghooskor'
(bribing/corrupt) to it is wrong. People believe that this portrays the Brahmin community in a negative light.
Protest by Brahmin Society and Religious Organisations

The most significant displeasure regarding the film's name has been observed within the Brahmin community. In
several cities, including Bhopal, the capital of Madhya Pradesh, members of the Brahmin community took to the
streets to protest.

FIR and Legal Action

After the controversy escalated, an FIR was also registered against the film. Anand Dubey, spokesperson for Shiv
Sena (UBT), filed a complaint at Mumbai's Samta Nagar Police Station. The complaint states that the film's title is
objectionable and should be investigated immediately. Meanwhile, an FIR has been registered against the film at
Hazratganj police station in Lucknow on the instructions of Chief Minister Yogi Adityanath.

Along with this, a petition has also been filed in the Delhi High Court in this matter, demanding a ban on the film's
release, stating that the film's title is wrong. This petition was filed by Mahendra Chaturvedi through advocate
Vineet Jindal.

National Human Rights Commission takes cognizance

Meanwhile, the National Human Rights Commission (NHRC) has also issued a notice to the Ministry of


https://www.bhaskarenglish.in/entertainment/news/ghooskhor-pandit-film-fictional-neeraj-pandey-controversy-137136166.html
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Information and Broadcasting in this matter. The commission has stated that such titles and film content can not
only increase animosity between communities but also pose a threat to public order, hence the matter should be
carefully examined.

The film organization Film Makers Combine has sent a notice to Neeraj Pandey and Netflix. The organization
states that the necessary permission for the film's title was not taken, which is against industry rules. The notice
warns that disciplinary action may be taken for using the title without permission.

Read this news related to the film 'Ghooskhor Pandat' also...

Controversy over Manoj Bajpayee's film 'Ghooskhor Pandat': Legal notice sent to makers, accused of insulting the
word 'Pandit’

Regarding the film 'Ghooskhor Pandat', advocate Ashutosh Dubey has alleged that an attempt has been made to
defame the respectable word 'Pandit' in it. For this reason, he has sent a legal notice to the film's makers.
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Tirupati ghee adulteration: SIT has given 'clean chit' to former TTD chairmen, Jagan Mohan Reddy claims

He has said that the accused are spreading false narratives and launching counterattacks to divert attention from
the issue.

PTI Last Updated : 06 February 2026, 22:44 IST

Amaravati: Under attack from NDA constituents in Andhra Pradesh over the issue of adulterated ghee supply to
the TTD that was allegedly used in the making of laddu prasadam, YSRCP chief Y S Jagan Mohan Reddy on Friday
claimed that the CBI has given a clean chit to former chairmen Y V Subba Reddy and B Karunakar Reddy in the
case.

Addressing media after visiting former minister Jogi Ramesh's residence which was allegedly vandalised by TDP
supporters, the former CM also said the CBI Special Investigation Team (SIT) categorically stated that there was no
adulteration of animal fat in the ghee. "As claimed by (Chief Minister) Chandrababu Naidu there was no trace of
beef tallow, lard or animal fat in the ghee supplied to TTD. Chandrababu Naidu undertook a malicious campaign
to insult the sentiments of (Tirupati) Venkateswara Swamy devotees," he claimed.

"Not only that, the CBI also gave a clan chit to former TTD chairmen Subba Reddy and Bhumana Karunakar Reddy
stating that they did not indulge in any wrongdoing,” Jagan said.

Further, the YSRCP supremo accused Naidu of dragging God into politics and lashed out at him, his son and IT
Minister Nara Lokesh and deputy CMr Pawan Kalyan for using God for "selfish and political gains".

The opposition leader affirmed that YSRCP will explore all avenues, including the Supreme Court and the National
Human Rights Commission (NHRC) to "expose" the alleged "jungle raj" of the TDP-led NDA government and the
"false propaganda being unleashed in the Tirupati laddu issue".

However, CM Naidu has rejected claims of a clean chit, and clarified that the CBI report does not certify anywhere
that there was no adulteration. He has said that the accused are spreading false narratives and launching
counterattacks to divert attention from the issue.

Meanwhile, TDP leader B Venkanna alleged that Jagan Mohan Reddy is out of his mind and noted that the time
has come to plead God to give some sanity to all YSRCP leaders.

Asserting that Jagan Mohan Reddy will never become chief minister again, Venkanna advised YSRCP leaders to
"realise this matter".
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Controversy Erupts Over Netflix's 'Ghooskhor Pandat'

The Netflix film 'Ghooskhor Pandat' faces backlash due to its perceived casteist title, leading to social media
uproar, an FIR, and a notice from the NHRC. Filmmakers insist it doesn't target any caste, pledging to retract
promotional materials to prioritize audience understanding.

Devdiscourse News Desk| Mumbai | India

Updated: 06-02-2026 13:11 IST | Created: 06-02-2026 13:11 IST

Netflix's latest film, 'Ghooskhor Pandat', is at the center of a storm due to its controversial title, sparking
allegations of caste insensitivity and leading to significant backlash. The film's creators, Manoj Bajpayee and
Neeraj Pandey, have responded by retracting promotional materials.

An FIR was filed against the film's director in Uttar Pradesh, while the NHRC issued a notice to the Ministry of
Information and Broadcasting. Critics, including former UP CM Mayawati, have condemned the film's title as
offensive and casteist.

Despite creators' assurances that the film's storyline focuses solely on individual character flaws, the uproar
highlights complex cultural sensitivities within India's cinematic landscape. Netflix has taken down the film's
teaser, and the filmmakers remain committed to releasing the film with an audience-centered approach.
(With inputs from agencies.)
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Centre asks Netflix to remove 'Ghooskhor Pandat' film teaser, other promotional content Agencies Synopsis

The Centre has directed Netflix to remove promotional material for the film 'Ghooskhor Pandat'. This action
follows widespread criticism on social media labeling the film's title as offensive. An FIR has been registered in
Lucknow. The government stated that content demeaning any community for commercial gain will face strict
action. This move underscores a commitment to societal harmony.

By PTI Feb 06, 2026, 07:54:00 PM IST

The BJP on Friday said the Centre has asked OTT platform Netflix to remove the teaser and other promotional
contents of the film, "Ghooskhor Pandat", from social media.

The announcement of the film earlier this week had sparked a storm on social media, with many users calling the
title "casteist" and offensive. The controversy has also led to the registration of an FIR at the Hazratganj police
station in Lucknow, while the National Human Rights Commission (NHRC) has issued a notice to the Ministry of
Information and Broadcasting following a complaint.

"Taking swift action in the matter, the Centre has asked Netflix to remove the teaser and all other promotional
contents of the film. Such a kind of thing, which is against any society, is completely unacceptable," a senior
Bharatiya Janata Party (BJP) leader told PTL

In a post in Hindi on X, BJP national spokesperson Gaurav Bhatia said, "We wholeheartedly commend the Centre's
swift and decisive action! Offensive content, such as the derogatory film ‘Ghooskhor Pandat', has not only been
removed from the platform, but an FIR has also been registered in the case." This sends a clear message that
insults to Sanatan Dharma will no longer be tolerated, he added.

"We are committed to taking the strictest possible action against those who demean any caste or community for
commercial gains," Bhatia said, adding, "Sabka Saath, Sabka Vikas and Sabka Vishwas is our guiding principle."
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Bhopal News: Brahmin Community Protests Manoj Bajpayee Starrer ‘Ghooskhor Pandit’ Release On Netflix;
Demands Ban—VIDEO

Members of the Brahmin community staged a protest in Bhopal against Netflix's upcoming film ‘Ghooskhor
Pandit’, alleging it insults their community. Protesters demanded a ban and raised slogans against the makers
and actors. The director called the film fictional and removed promotional content. FIRs and legal complaints have
also been filed, and authorities are monitoring the situation.

FPJ Web Desk | Updated: Friday, February 06, 2026, 06:19 PM IST

Bhopal (Madhya Pradesh): Members of the Brahmin community staged a protest in Bhopal against the upcoming
Netflix film ‘Ghooskhor Pandit’ on Friday.

They alleged that the movie hurts their sentiments and shows their community in a negative light. The
demonstration was held in the MP Nagar area, where protesters raised slogans against the film's title, dialogues,
director and actors.

During the protest, slogans were raised against the artists connected to the film. Protesters rubbed a photo of
actor Manoj Bajpayee with shoes, showing their strong opposition to the movie.

Watch protest visuals below :

Community members said they will not accept any clarification from the makers and will not allow the film to be
released on the OTT platform. The demonstration created a tense atmosphere in the area.

State president Pushpendra Mishra addressed the gathering and said that films are known as a mirror of society,
but this movie insults an entire community.

He alleged that large OTT platforms like Netflix are releasing such content without responsibility. He also criticised
the administration, saying no action has been taken despite demands for an FIR. He further accused the
government of ignoring the issue.

Film producer and director say...

Meanwhile, film producer and director Neeraj Pandey issued an official statement saying the film is completely
fictional. He explained on Instagram that it is a police drama and the word “Pandit” is used only as a character’s
nickname, not for any caste or community.

He said the film does not aim to hurt anyone’s feelings and respects the concerns raised by people. Following the
controversy, the teaser and all promotional content have been removed from Netflix India's social media pages
and YouTube.

Complaints filed, FIR registered

The matter has also reached the legal stage. On the directions of the Uttar Pradesh Chief Minister, an FIR has been
registered at Hazratganj police station in Lucknow. Complaints have also been filed in Mumbai, and a petition has
been moved in the Delhi High Court to stop the film's release. The National Human Rights Commission has taken
note and issued a notice to the Information and Broadcasting Ministry.

Authorities are keeping a close watch as the protests continue.
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Jagan To Expose Naidu's 'Jungle Raj' At National Level

By Kumar On February 07, 2026 | UPDATED 00:01 IST

YSR Congress party president and former Andhra Pradesh chief minister Y S Jagan Mohan Reddy on Friday said
his party would launch a nation-wide campaign against the alleged lawlessness in the state under the rule of
Telugu Desam Party-led coalition government.

Speaking to media at Ibrahimpatnam in NTR district after calling on former minister Jogi Ramesh, Jagan said the
YSRCP would explore all possible avenues to fight against the violence being unleashed by the TDP goons against
their political opponents.

“We shall move the Supreme Court and the National Human Rights Commission (NHRC), to expose the
lawlessness in the state and violence being perpetrated against the YSRCP leaders,” he said.

The YSRCP chief said the ruling coalition was systematically targeting the YSRCP leaders who were exposing the
misrule of the Chandrababu Naidu government.

“The template of arson and attacks on the YSRCP leaders has been the same, whether it was against Ambati
Rambabu, Jogi Ramesh, or Vidadala Rajini. The TDP mobs worked in tandem with the police and carried out these
attacks,” he said.

Jagan alleged that petrol bombs and acid bottles were hurled into the house of Jogi Ramesh when his aged father
was alone at home.

“When our party tried to expose the lies of Chandrababu Naidu, the law of jungle raj prevailed in the form of
attacks on the houses of YSRCP leaders,” he said.

The YSRCP president said his party would launch a massive campaign on all available forums against the
unabated attacks on YSRCP leaders who exposed the lies of the government.

He said the attacks on the YSRCP leaders were carried out only because they had undertaken pujas at temples,
seeking God's blessings so that good sense would prevail upon Naidu.

“They were only protesting against the huge posters and cutouts put up by the TDP to demean political
adversaries on the Tirupati ghee adulteration issue,” he said.
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Will explore all legal avenues to expose ‘Jungle Raj’ in Andhra Pradesh, says Jagan Mohan Reddy

February 6, 2026

YSR Congress Party president Y.S. Jagan Mohan Reddy on Thursday vowed to pursue all legal and constitutional
avenues, including approaching the Supreme Court and the National Human Rights Commission (NHRC), to
expose the “Jungle Raj of the coalition government” and the “false propaganda on the Tirumala laddu issue.”
Speaking to the media after visiting former MLA Jogi Ramesh at his residence at Ibrahimpatnam, which had
allegedly been attacked by the TDP cadres recently, Mr. Jagan Mohan Reddy claimed that a court-monitored CBI
investigation had “conclusively established that there is no animal fat in the ghee used for preparing the Tirumala
laddu,” contrary to the claims made by Chief Minister N. Chandrababu Naidu.

“The CBI charge-sheet, supported by reports from two Central laboratories, does not name any YSRCP leader, nor
has found any wrongdoing,” the former Chief Minister claimed. "It clearly states that the four ghee tankers in
guestion have been rejected by the Tirumala Tirupati Devasthanams (TTD) during Mr. Naidu’s earlier tenure, which
have returned from another company. The facts mentioned in the CBI report will prevail,” he asserted.
Dismissing the one-man commission constituted to probe the issue further as an eyewash, he said it would not
withstand legal scrutiny.

Alleging a systematic pattern of violence against the YSRCP leaders, Mr. Jagan Mohan Reddy said the houses of
former MLA Ambati Rambabu and Mr. Jogi Ramesh were attacked, with TDP cadres acting in tandem with the
police. He alleged that petrol bombs and acid bottles were hurled at Mr. Ramesh'’s house when his aged father
was alone.

Mr. Jagan Mohan Reddy also alleged misuse of the legal system, claiming 24 cases were foisted against Mr.
Ramesh, with additional cases filed after his son entered politics, including one against his wife.

Accusing the Chief Minister and TDP leaders of dragging faith into politics, the YSRCP chief said “civil society is
hanging its head in shame over the prevailing situation, and added that “justice may be delayed, but it will not be
denied. All those responsible will be brought to book.”
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FIR against makers of Ghooskhor Pandat in U.P. for ‘hurting religious sentiments'’

Producer-director Neeraj Pandey and lead actor Manoj Bajpayee issue clarification; teaser and promotional
material removed

Updated - February 06, 2026 08:26 pm IST - New Delhi

The Hindu Bureau

Acting on the directions of Uttar Pradesh Chief Minister Yogi Adityanath, the State Police on Friday (February 6,
2026) lodged an FIR against the makers of the upcoming Netflix film Ghooskhor Pandat over its title, alleging that
the film threatens social harmony and hurts religious and caste sentiments, even as producer-director Neeraj
Pandey issued a clarification, apologising for the hurt caused and taking down the teaser and promotional
material.

The FIR was registered at Lucknow’s Hazratganj police station, following widespread objections to the film's teaser,
which recently went viral on social media. The case names the OTT platform and the film's makers for allegedly
attempting to spread social discord and disturb public peace and law and order.

The controversy erupted after a teaser of the film, starring Manoj Bajpayee as a corrupt police officer, was
unveiled earlier this week at a Netflix event in Mumbai announcing upcoming titles.

Various groups objected to the pairing of the words “Pandat” (Pandit) with “Ghooskhor” (bribe-taker), calling it
derogatory and offensive. The issue snowballed amid allegations of bias against Brahmins in the State.

Bahujan Samaj Party supremo Mayawati sought a ban on the film, saying in a social media post that it was a
matter of great sorrow and concern that the term "Pandit” was being portrayed as an infiltrator, not only in Uttar
Pradesh, but now in cinema as well.

The Vishwa Hindu Parishad also condemned the title. Its national spokesperson, Vinod Bansal, described it as
“totally unacceptable” and called it an attack on “the most respectable segment of the Hindu society”.

On Thursday (February 5, 2026), a petition was filed in the Delhi High Court alleging that the title defames the
Brahmin community by associating the word “Pandat” with corruption and bribery.

The National Human Rights Commission also issued a notice to the Ministry of Information and Broadcasting
following a complaint claiming that the title promotes negative stereotypes and vilifies a recognised social group.
Responding to the backlash, Mr. Pandey apologised for inadvertently hurting sentiments and announced that the
teaser and promotional material would be taken down. Clarifying his intent on social media, Mr. Pandey, known
for high-tension thrillers with nationalist undertones such as A Wednesday, Special 26, and Baby, said, “Our film is
a fictional cop drama, and the term Pandat is simply a colloquial name for a fictional character. The story focuses
on an individual's actions and choices and does not comment on or represent any caste, religion, or community.
As a filmmaker, I approach my work with a deep sense of responsibility—to tell stories that are thoughtful and
respectful.”

Lead actor Manoj Bajpayee also took to social media, saying the film should not be viewed as a commentary on
any community, adding that his role was limited to portraying a morally flawed individual in a fictional narrative.
He further wrote, “I respect the emotions and concerns people have shared, and I take them seriously. When
something you are part of causes hurt to some people, it makes you pause and listen.”

Meanwhile, industry bodies such as the Indian Motion Picture Producers’ Association (IMPPA) and the Film Makers
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Combine (FMC) flagged that the title had allegedly been used without proper registration or approval.
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Will move SC: NHRC over TDP's violence against YSRCP: Jagan

YSRCP's Jagan Mohan Reddy plans to seek legal action against TDP for alleged violence against his party
members, claiming systematic attacks by TDP cadres.

Published on: Feb 07, 2026 7:24 AM IST

By Srinivasa Rao Apparasu, Hyderabad

YSR Congress Party president and former Andhra Pradesh chief minister YS Jagan Mohan Reddy on Friday said his
party would explore all possible avenues, including moving the Supreme Court and the National Human Rights
Commission (NHRC), to expose the alleged lawlessness in the state and violence being perpetrated against
political opponents of the ruling Telugu Desam Party-led coalition.

Speaking to reporters after calling on Jogi Ramesh and his family at his residence in Ibrahimpatnam, which
witnessed vandalism and arson allegedly by the TDP cadre last Sunday, Jagan said the ruling coalition was
systematically targeting YSRCP leaders who were exposing the misrule of the Chandrababu Naidu government.
“The template of arson and attacks on the YSRCP leaders has been the same, whether it was against Ambati
Rambabu, Jogi Ramesh, or Vidadala Rajini. The TDP mobs worked in tandem with the police and carried out these
attacks,” he claimed.

Jagan alleged that petrol bombs and acid bottles were hurled into the house of Jogi Ramesh when his aged father
was alone at home. “When our party tried to expose the lies of Chandrababu Naidu, the law of jungle raj prevailed
in the form of attacks on the houses of YSRCP leaders,” he said.

The YSRCP president said his party would launch a massive campaign on all available forums against the
unabated attacks on YSRCP leaders who exposed the lies of the government.

“The Naidu government has filed 24 cases against Jogi Ramesh, including the spurious liquor case in which the
losing TDP candidate was involved, and jailed him. When his son became active in politics, the police filed seven
cases against him, and even a case was filed against Ramesh’s wife, which speaks volumes about the jungle raj
prevailing in the state,” Jagan said.

He added that the attacks on the YSRCP leaders were carried out only because they had undertaken pujas at
temples, seeking God's blessings so that good sense would prevail upon Naidu. “They were only protesting
against the huge posters and cutouts put up by the TDP to demean political adversaries on the Tirupati ghee
adulteration issue,” he said.

Reacting to the YSRCP chief's comments, TDP parliamentarian K Appala Naidu said Jagan was conducting
politically motivated tours that inconvenience the public and create an atmosphere of fear.

He alleged that Jagan's visits to party leaders' residences and his public engagements were undermining the state
government’s efforts to ensure stability and development. “The tone and tenor of his speeches appear to be
provocative. He should moderate his rhetoric and behave responsibly,” the MP said.
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Ghooskhor Pandat title row: Neeraj Pandey takes down promotional material; acknowledges ‘title caused hurt'

Netflix's upcoming thriller Ghooskhor Pandat has landed in controversy over its title. Neeraj Pandey has now
taken down the promotional materials of the Manoj Bajpayee-starrer.

By: Entertainment Desk

4 min readNew Delhi Feb 6, 2026 11:16 AM IST

The upcoming Netflix film Ghooskhor Pandat, starring Manoj Bajpayee, is in the midst of a controversy for its title.
On Friday, director Neeraj Pandey shared a statement acknowledging that the title had hurt some viewers, and in
light of those concerns, they were taking down the promotional materials of the film.

Neeraj Pandey takes down promotional materials of Ghooskhor Pandat

Neeraj Pandey shared on Instagram, “Our film is a fictional cop drama, and the term ‘Pandat’ is used simply as a
colloquial name for a fictional character. The story focuses on an individual’s actions and choices and does not
comment on or represent any caste, religion, or community... We understand that the title of the film has caused
hurt to some viewers, and we genuinely acknowledge those feelings. In light of these concerns, we have decided
to take down all promotional materials for the time being, as we believe the film should be experienced in its
entirety and understood in the context of the story we intended to tell, rather than judged on partial glimpses. We
look forward to sharing the film with audiences soon.”
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Ghooskhor Pandat title row: Centre directs Netflix to remove teaser, other promotional content

The makers have also come under fire for allegedly not taking the mandatory permission for the film'’s title.

By: Entertainment Desk

4 min readNew DelhiUpdated: Feb 6, 2026 07:31 PM IST

Amid mounting controversy, the Centre has asked Netflix to remove the teaser and other promotional content of
Manoj Bajpayee-starrer Ghooskhor Pandat. The film landed in trouble soon after its teaser was released, with
sections opposing the title and calling it hurtful and disrespectful. Following the backlash, filmmaker Neeraj
Pandey had earlier issued an apology and announced that all promotional material had been taken down from
social media. Now, the government has formally directed the streaming platform to remove the teaser and other
promotional content as well.

A senior BJP leader told PTI, “Taking swift action in the matter, the Centre has asked Netflix to remove the teaser
and all other promotional content of the film. Anything that is against any society is completely unacceptable.”
Reacting to the development, BJP national spokesperson Gaurav Bhatia posted on X in Hindi, praising the Centre's
move. He wrote, “We wholeheartedly commend the Centre's swift and decisive action. Offensive content such as
the derogatory film Ghooskhor Pandat has not only been removed from the platform, but an FIR has also been
registered in the case.”

He further added, “We are committed to taking the strictest possible action against those who demean any caste
or community for commercial gains. Sabka Saath, Sabka Vikas aur Sabka Vishwas remains our guiding principle.”
Neeraj Pandey’s clarification

Earlier, Neeraj Pandey had taken to Instagram to clarify the makers’ stand on the film’s title and announce the
withdrawal of promotional material. In his statement, he said: “Our film is a fictional cop drama, and the term
‘Pandat’ is used simply as a colloquial name for a fictional character. The story focuses on an individual's actions
and choices and does not comment on or represent any caste, religion or community. We understand that the
title has caused hurt to some viewers, and we genuinely acknowledge those feelings. In light of these concerns,
we have decided to take down all promotional materials for the time being, as we believe the film should be
experienced in its entirety and understood in the context of the story we intended to tell, rather than judged on
partial glimpses. We look forward to sharing the film with audiences soon.”

What went wrong?

The controversy escalated after an FIR was registered at Hazratganj Police Station in Lucknow against the makers,
alleging that the film'’s title hurt religious and caste sentiments. The complaint names Neeraj Pandey and his
team.

Separately, Mahender Chaturvedi filed a writ petition before the Delhi High Court, seeking a stay on the release of
the Netflix film, alleging that the title is communally offensive.

The National Human Rights Commission (NHRC) also issued a notice to the Ministry of Information and
Broadcasting after receiving a complaint that claimed the title “promotes negative stereotypes” and “vilifies a
recognised social group.”

According to the complaint filed by Sanjeev Newar, founder of Gems of Bollywood, the film allegedly contains
“casteist and discriminatory content.” Filed on February 3, the complaint stated that promoting such a title reflects
“gross insensitivity and disregard for India’s social fabric.”
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Title authorisation dispute

The makers have also come under fire for allegedly not taking the mandatory permission for the film's title. Film
Makers Combine (FMC), a Mumbai-based organisation, raised objections and issued a notice to the production
house.

According to AN, FMC stated in its notice, “You are a bona fide member of IMPPA. As per our official records, you
have not applied for the title ‘Ghooskhor Pandat'. As per the rules and regulations of Film Makers Combine, an
unauthorised title that has neither been applied for nor granted cannot be used.”

A separate notice was also issued to Netflix, stating that the unauthorised use of the title violates FMC rules and
regulations.

With the teaser now removed on the Centre’s directive, the film remains under scrutiny as legal and regulatory
proceedings continue.
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Janakpuri biker’s death: Incident shows DJB's safety code was violated; Jal Board official underlines lapses in
procedure

DJB has detailed safety protocol, issued an advisory last year; contractors often don’t put up barricades in order to
save money, says official.

Written by: Sophiya Mathew

3 min read New DelhiUpdated: Feb 6, 2026 05:53 PM IST

Taking note of the increasing number of accidents being reported during the execution of works, especially
during the laying of sewer lines, the Delhi Jal Board had issued a detailed safety advisory last year, officials said.
The advisory underlined that proper barricading, warning signage, and lighting and trench protection are
mandatory during sewer line and pipeline works, and that payment to contractors should not be released unless
the engineer in charge certified compliance with safety measures.

Trenches must be barricaded with red-and-white fluorescent painted sheets, diversion boards should be placed to
channelise traffic, and easily readable warning signals must be installed well ahead of the work area, the advisory
said.

Reflecting lights, caution boards and diversion signage are required to be in place before closing the site each
day, the advisory said.

The advisory specified that excavated earth should not be stacked along the edges of trenches in order to prevent
collapse, surplus debris (malba) must be removed on the same day after pipelines are laid, and filled-up earth
must be consolidated in layers to avoid settlement.

For works involving risk, contractors must provide safety equipment, ensure prompt rescue arrangements and
first-aid facilities, and adopt protective methods such as shoring or timbering in deep or confined excavations, the
DJB advisory said.

“There are standard safety codes available with Delhi Jal Board where safety measures to be taken by contractors
are clearly mentioned. The incident of the biker's death indicates that there has been a violation of the safety code
at some point,” a senior official familiar with sewer rehabilitation works told The Indian Express.

The official pointed out that sewer works carry additional hazards.

“There are chances of flooding. The portion of the pipeline being repaired is stopped, but if by any chance it is
removed, there is a risk of death due to flooding. Secondly, the risk of leaking harmful gases is also there. In
rehabilitation work, we often do desilting. There are trapped gases during sludge,” the official said.

According to the official, every DJB division is required to maintain an accident register and to follow National
Human Rights Commission (NHRC) guidelines on workplace safety, in addition to tender-level safety conditions.
An audit mechanism within the department is also mandated, the official added.

“What are the safety measures available internally? There has to be an audit of the safety measures internally with
the employees. Secondly, if the project is ongoing, the concerned engineer should check and ensure barricading.
It is common that contractors do not do barricading to save money.”

The official also said that pipeline rehabilitation works can vary widely in length depending on project needs, but
safety obligations remain non-negotiable.

“For any such work, the Delhi Jal Board executive engineer has to give a certification that inspection has taken
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place and that safety measures are being followed, and he has to submit it,” the official said.
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NHRC Directs Odisha Government to Report on 34 Villages in Koraput Without Electricity

By Vinay Kakkad | On Feb 6, 2026

Bhubaneswar: The National Human Rights Commission has sought a detailed report from the Odisha government
after allegations emerged that 34 villages in Koraput district continue to live without electricity, raising concerns
over access to basic amenities and potential violations of the right to life and dignity.

The commission took cognisance of a complaint highlighting that the affected villages, located in the Boipariguda
block of the tribal-dominated district, have reportedly never been electrified. The matter has prompted the NHRC
to direct the state authorities to submit an action taken report within four weeks, outlining steps initiated or
proposed to address the issue.

According to the complaint, the absence of electricity has severely affected daily life in these villages, limiting
access to healthcare services, education, drinking water supply systems, and livelihood activities. The petitioner
also pointed out that several of the villages are located close to motorable roads, raising questions over why
electrification has not reached these habitations despite multiple national and state-level power connectivity
programmes.

Taking note of the allegations, the NHRC observed that prolonged lack of electricity in rural and tribal areas could
amount to a violation of human rights, particularly when it impacts access to essential services. The commission
has forwarded its notice to the Odisha energy department and sought a comprehensive response from the state
administration.

Koraput, which has a significant tribal population, has historically faced infrastructure challenges due to difficult
terrain and scattered settlements. While electrification coverage has improved across Odisha in recent years
under central schemes such as Saubhagya and Deen Dayal Upadhyaya Gram Jyoti Yojana, pockets of the district
continue to report gaps in last-mile connectivity.

The NHRC is expected to examine the state government’s response after the submission of the report and decide
on further action if required. The commission has indicated that it will closely monitor whether corrective
measures are initiated to ensure electricity access for the affected villages.

The issue has once again brought focus on infrastructure disparities in remote regions of the state, highlighting
the need for targeted interventions to ensure that development schemes translate into on-ground delivery for
marginalised communities.


https://kalingatv.com/features/nhrc-directs-odisha-government-to-report-on-34-villages-in-koraput-without-electricity/
https://kalingatv.com/features/nhrc-directs-odisha-government-to-report-on-34-villages-in-koraput-without-electricity/

Live India, Online News, 07/02/2026

NATIONAL HUMAN

RIGHTS COMMISSION

Source: https://liveindia.tv/entertainment/fir-filed-over-ghuskhore-pandit-
web-series-in-lucknow/

FIR Filed Over ‘Ghuskhore Pandit’ Web Series in Lucknow

By Disha Rojhe | Feb 6, 2026

February 6, 2026: The controversy surrounding the web series Ghuskhore Pandit escalated on Tuesday after
Hazratganj police in Lucknow registered an FIR against the director and members of the production team. Police
said the case was filed on charges of attempting to disturb social harmony, alleging that certain content in the
series could inflame communal sentiments.

The issue has now reached the national level, with the National Human Rights Commission (NHRC) issuing a
notice to the Ministry of Information and Broadcasting, seeking a detailed report on the matter. The development
has intensified scrutiny as the series is scheduled for release on OTT platform Netflix, drawing widespread
attention and debate.

Authorities said the content of the web series is currently being examined, while investigations are underway to
determine the role and intent of the makers. The controversy has triggered sharp reactions from political and
social groups, once again highlighting concerns around sensitive content, creative freedom and responsibility on
digital platforms.
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NHRC action on gyms triggers concerns over communal profiling and moral policing

Maktoob Staff | February 6, 2026

Modified : February 6, 2026

The National Human Rights Commission’s (NHRC) decision to issue sweeping notices over alleged sexual
exploitation and forced religious conversions of women at gyms has drawn criticism for echoing unverified and
communally charged narratives, even as concrete evidence remains unclear.

The move has raised concerns among observers who argue that the Commission’s intervention risks stigmatising
fitness spaces and reinforcing long-standing Hindu right-wing campaigns around religious conversations.

The National Human Rights Commission (NHRC) on Tuesday issued notices to the Chief Secretaries of all States
and Union Territories, the Ministry of Youth Affairs and Sports (MYAS), and the Sports Authority of India (SAI) over
allegations of sexual exploitation and forced religious conversion of women at gyms and fitness centres.

The notice was issued by NHRC member Priyank Kanoongo, who said that multiple instances of women being
targeted by trainers at gyms and fitness clubs had come to light from different parts of the country.

He also raised concerns about the use of substandard food supplements and unsafe physical practices, stating
that such activities could pose risks to human life.

In a post on X, Kanoongo said notices had been sent to state governments and relevant authorities seeking
information on existing rules, policies and registration norms governing the establishment and operation of gyms
and fitness centres, so that steps could be taken to curb unethical practices in the sector.

The Commission acted on a complaint filed by a resident of Mirzapur in Uttar Pradesh, who alleged that an
organised racket was operating under the cover of a gym to target young women for exploitation and forced
religious conversion.

The complainant, citing media reports, also alleged police complicity, describing it as an abuse of authority and a
violation of human rights, women'’s safety and religious freedom.

Taking cognisance of the complaint under Section 12 of the Protection of Human Rights Act, 1993, the NHRC
directed Chief Secretaries of all States and UTs to frame appropriate guidelines, policies and registration
standards for gyms and fitness centres. It also asked the Secretary of MYAS to submit a report detailing any
existing regulatory framework in this regard.

The authorities have been directed to respond within two weeks.

Priyank Kanoongo, currently a member of the National Human Rights Commission (NHRC) and former
chairperson of the National Commission for Protection of Child Rights (NCPCR), has a documented political
background linked to the Rashtriya Swayamsevak Sangh (RSS) and the Bharatiya Janata Party (BJP).

According to biographical details available publicly, he joined the RSS at a young age and later became associated
with the BJP as a party worker. Before his appointment to the NCPCR in 2015, he was active in the BJP's youth
wing.

Observers and critics have described Kanoongo as ideologically aligned with Hindutva politics.

During his tenure at the NCPCR, his interventions and public statements drew criticism from opposition leaders
and civil society groups, who accused him of selectively focusing on issues involving religious minorities.

He has advocated for closing madrasa boards and ending public funding to them, arguing that such institutions
disadvantage children.

Some of his remarks on issues such as interfaith relationships and alleged exploitation cases have been viewed by
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critics as echoing narratives associated with right-wing discourse, including claims around “love jihad.”

Civil society groups have argued that his leadership at the NCPCR reflected a sharper focus on minority-run
institutions, including madrasas, prompting allegations that the body’s functioning had shifted in an ideologically
driven direction.

On the issue of religious conversion, Kanoongo has previously stated that “religious conversion carried out
illegally through inducement, temptation or deception is a crime,” adding that such acts are prohibited under
Indian law, the Constitution and international human rights conventions. He has also alleged that those opposing
religious freedom laws are driven by attempts to alter India’s demographic composition.

Some people took to social media to criticise the incident involving Deepak Kumar, a Hindu youth and gym owner
in Kotdwar, who faced online Hindutva abuse after he resisted a Bajrang Dal attack on a Muslim shopkeeper.
Following the incident, a group of Hindutva men gathered outside his gym, shouting Hindutva war cries.



Organiser, Online News, 07/02/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://organiser.org/2026/02/06/338722/bharat/nhrc-steps-in-over-
netflixs-ghooskhor-pandit-orders-ib-ministry-probe-into-alleged-caste-
stereotyping/amp/

NHRC steps in over Netflix's ‘Ghooskhor Pandat’, orders I&B Ministry probe into alleged caste stereotyping

The National Human Rights Commission (NHRC) has taken suo motu cognisance of complaints against a
proposed Netflix film/series titled ‘Ghooskhor Pandat’, directing the Ministry of Information and Broadcasting to
conduct an expedited inquiry into allegations that the content promotes caste-based discrimination and could
disturb social harmony

Feb 6, 2026, 11:00 am IST

The National Human Rights Commission of India (NHRC) has intervened in a mounting controversy surrounding a
proposed Netflix film or series titled Ghooskhor Pandat, issuing a formal notice to the Ministry of Information and
Broadcasting (I&B) and seeking an Action Taken Report within two weeks. The Commission has flagged concerns
that the content may promote caste-based stereotyping and has the potential to trigger social discord.

Taking suo motu cognisance under the provisions of the Protection of Human Rights Act, 1993, the NHRC placed
the spotlight on Netflix's content vetting processes and the regulatory oversight of OTT platforms operating in
India. The move follows a formal complaint filed by Sanjeev Newar, founder of the social media platform Gems of
Bollywood.

In his complaint, Newar objected to the proposed title “Rishwatkhor Pandit” also referred to as “Ghooskhor
Pandat” which translates to “a bribe-taking or corrupt Brahmin.” He argued that the title itself is inherently
discriminatory, as it links an entire caste group with corruption and immoral behaviour.

According to the complaint, such portrayal goes beyond satire and amounts to public shaming, psychological
harm, and targeted humiliation of a specific community. It further warned that in India’s socially sensitive
environment, such depictions could inflame caste tensions, disturb public order, and violate the dignity and
human rights of individuals belonging to the community.

An NHRC bench presided over by member Priyank Kanoongo found prima facie substance in the allegations,
prompting the issuance of a notice to the concerned authorities. In a public post on X, Kanoongo said he had
received a complaint stating that Netflix India was planning to broadcast a programme titled Ghooskhor Pandit.
“Such titles and programs target specific castes and communities, subjecting them to ridicule and criticism,
shaming the community, and fostering animosity in society,” Kanoongo wrote.

“This constitutes a form of psychological violence that threatens to disrupt public order and harm human lives.
Therefore, a notice is being issued to the concerned department for necessary action.”

Protests and complaints across nation

In the said film/series, Manoj Bajpayee plays the role of Ajay Dikshit, a corrupt and ethically conflicted police
officer known by the nickname “Pandat.” The narrative, unfolding over the span of a single night, is set in motion
when Dikshit discovers a critically injured girl who has been thrown from a moving car, an incident that draws him
into a far-reaching conspiracy. The film is directed by Ritesh Shah, who has co-written the script along with Neeraj
Pandey, and also stars Nushrat Bharuccha and Saqib Saleem in key roles.

Apart from NHRC, a Mumbai-based lawyer Ashutosh Dubey has also issued a legal notice to Netflix and the film's
makers, objecting to the title on grounds of defamation. The core objection centres on the use of the word
Pandat, derived from Pandit, meaning priest or religious scholar, alongside ghooskhor, a term commonly
associated with bribery and corruption.

In the notice, Dubey argues that this combination is inherently offensive and constitutes an attack on the dignity
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of the Pandit community. Describing the title Ghooskhor Pandat as “per se offensive,” the notice contends that it
unfairly links an historically respected cultural and religious identity with criminality and moral depravity, while
stressing that corruption is an individual moral failing and should not be portrayed as a characteristic of an entire
community.

The notice demands the immediate withdrawal of the title Ghooskhor Pandat, calling it defamatory,
unconstitutional and socially incendiary.

Also, a group of people, identifying themselves as Brahmins, protested against Bhuskhor Pandat in Bhopal,
Madhya Pradesh’s capital, on Thursday. Hundreds of people from the Brahmin community, dressed in dhoti-kurta,
took to the streets to protest against the film and accused it of insulting and portraying Brahmins in a negative
light.

As per a report by LiveLaw, another petition was filed in the Delhi High Court objecting to the planned release of
the Netflix film. The plea, filed by Mahender Chaturvedi, who describes himself as an acharya (a teacher), claims
that the show's title and promotional content are defamatory, communally insensitive and infringe upon
fundamental rights.

The plea argues that the portrayal stereotypes and demeans an entire religious group, potentially violating
fundamental rights under Articles 14, 21 and 25 of the Constitution.

The Ministry of Information and Broadcasting has now been tasked with examining the allegations, reviewing the
content approval process, and submitting a detailed report to the NHRC within the stipulated timeframe. As of the
time of publication, Netflix has not issued any public statement responding to the notice or the allegations.

The development adds to the growing debate around content regulation on OTT platforms, creative freedom, and
the limits of satire when it intersects with caste, community identity, and constitutional protections of dignity and
equality.
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Andhra Pradesh: Govt teacher Zakir Basha Shaik accused of sexual abuse of minor girls; LRPF files complaint with
NHRC

LRPF has approached the NHRC alleging sexual abuse of nearly 30 minor girl students by a government school
teacher in Andhra Pradesh and has sought action against both the accused and officials for alleged failure to
report the matter under POCSO norms.

Feb 6, 2026, 03:30 pm IST

Legal Rights Protection Forum (LRPF), a legal advocacy group, has filed a formal complaint with the National
Human Rights Commission (NHRC) on 6 February alleging sexual abuse of nearly 30 minor girl students by Zakir
Basha Shaik, a government school teacher in Tarigonda village of Annamayya district, Andhra Pradesh, and
seeking action against the accused and school officials who allegedly failed to inform the police as required by law
after first learning about the sexual misconduct.

According to the complaint, Zakir Basha Shaik, a Biology teacher at the local Zilla Parishad High School has been
accused of sexually harassing nearly 30 minor girls.

The LRPF submission says video testimonies of the students were enclosed and claims the children described
sexual misconduct by Zakir Basha Shaik, including inappropriate physical contact and touching their private parts.
LRPF states that the children appear traumatised and are pleading for strict action against the accused.

It also alleges that school and district education officials failed to immediately report the matter to the police as
required under the POCSO Act.

LRPF claims that Section 21 of the POCSO Act explicitly prescribes punishment for any person who fails to report
or record such offences.

The LRPF complaint further states that the parents of the victims first informed the school Headmaster instead of
police action being initiated. In response to this, the District Educational Officer reportedly issued a notice but did
not directly report the matter to the police or the District Collector at that stage.

However, upon learning the details, the police registered an FIR at Gurramkonda Police Station and found that the
accused teacher is reportedly absconding.

LRPF also says that there are allegations of intimidation of victim families and political interference to protect the
accused under minority appeasement.

Based on this, LRPF has asked the NHRC to intervene and direct action against the accused as well as the
concerned officials for alleged lapses under child protection law, and to ensure protection and rehabilitation for
the victims.

LRPF states that, given the vulnerability of the victims and the prevailing atmosphere of fear, urgent intervention
by the NHRC is necessary to secure justice and uphold child rights.
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Lucknow police registers FIR against makers of film Ghooskhor Pandat

By Pioneer News Service | February 07, 2026

Manoj Bajpayee starrer film Ghooskhor Pandat teasers have run into a political storm, and the police registered
an FIR against film director Neeraj Pandey in Lucknow. The BJP on Friday said the Centre has asked OTT platform
Netflix to remove the teaser and other promotional content of the film, Ghooskhor Pandat, from social media.
The controversy has also led to the registration of an FIR at the Hazratganj police station in Lucknow, while the
National Human Rights Commission (NHRC) has issued a notice to the Ministry of Information and Broadcasting
following a complaint.

In a social media post in Hindi, BJP national spokesperson Gaurav Bhatia said, "We wholeheartedly commend the
Centre's swift and decisive action! Offensive content, such as the derogatory film Ghooskhor Pandat, has not only
been removed from the platform, but an FIR has also been registered in the case." This sends a clear message
that insults to Sanatan Dharma will no longer be tolerated, he added.

Bahujan Samaj Party (BSP) supremo Mayawati joined in protesting against the film. “It is a matter of deep sorrow
and concern that for some time now — not only in Uttar Pradesh but now even in films — the term ‘Pandit’ is
being portrayed as synonymous with bribery and corruption, thereby insulting and disrespecting the entire
community across the country. This has led to intense anger and resentment within the Brahmin community,” she
wrote on social media.

After Netflix took down all Ghooskhor Pandat promotional material on Friday, both Neeraj and Manoj released
statements on social media. “Our film is a fictional cop drama, and the term Pandat is used simply as a colloquial
name for a fictional character. The story focuses on an individual's actions and choices and does not comment on
or represent any caste, religion, or community,” explained Neeraj.
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Netflix India Series ‘Ghooskhor Pandat’ Triggers Row Over Brahmin Stereotype

February 6, 2026 by Aashlesha Kakde

Netflix India’s new series Ghooskhor Pandat is facing controversy due to claims that its title and story promote
caste stereotypes about Brahmins. The show features Manoj Bajpayee as police officer Ajay Dixit and has ignited
significant backlash on social media, with protests trending shortly after its launch.

The title, which means “Bribe-Taking Pandit,” has received strong criticism from parts of the Brahmin community,
who believe it wrongly links a caste identity to corruption. The issue has gone beyond online reactions, leading to
a formal complaint and notices from the National Human Rights Commission (NHRC) and the National
Commission for Protection of Child Rights (NCPCR). Additionally, a petition has been filed in the Delhi High Court
requesting a halt to the series’ release.

Directed by Ritesh Shah and produced by Neeraj Pandey, the series is said to focus on an act of mercy by
Bajpayee's character that leads to a perilous conspiracy. Supporters argue that both Manoj Bajpayee and Neeraj
Pandey are from the Brahmin community, suggesting that the aim is to tell a fictional story rather than target a
caste.

Nevertheless, critics argue that artistic freedom should not come at the expense of perpetuating damaging
stereotypes. As of February 4, Netflix has not provided an official statement regarding the controversy.

With increasing legal scrutiny and mixed public opinions, Ghooskhor Pandat is now at the heart of a larger
discussion about representation, sensitivity, and accountability in online content.
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Netflix Removes Ghooskhor Pandat Trailer After Backlash

Feb 06, 2026, 15:48 IST

Netflix has removed the trailer of its upcoming web series Ghooskhor Pandat after facing widespread protests
and multiple complaints across several states in North India. The controversy escalated rapidly on social media,
prompting legal and regulatory attention.

The title of the series, which loosely translates to “a bribe-taking Pandit”, has sparked strong objections from
various groups who claim it is offensive. Taking note of the backlash, the National Human Rights Commission
(NHRC) issued a notice, while the National Commission for Protection of Child Rights (NCPCR) also intervened.
Additionally, a petition has been filed in the Delhi High Court, seeking a stay on the release of the series. Amid
mounting pressure, Netflix decided to take down the trailer.

The series stars Manoj Bajpayee as Officer Ajay Dixit and follows the story of a police officer whose single act of
compassion entangles him in a complex and dangerous criminal conspiracy. The show is directed by Ritesh Shah
and presented by acclaimed filmmaker Neeraj Pandey.

Adding another layer to the controversy, critics have pointed out that both Manoj Bajpayee and Neeraj Pandey
belong to the Brahmin community, questioning the intent behind the contentious title. With legal challenges
intensifying, the fate of Ghooskhor Pandat and its scheduled release on Netflix remains uncertain.
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‘Centre orders Netflix to remove Ghooskhor Pandat teaser’: BJP

The announcement of the film earlier this week had sparked a storm on social media, with many users calling the
title casteist and offensive

This post was last modified on February 6, 2026 7:27 pm

New Delhi: The BJP on Friday said the Centre has asked OTT platform Netflix to remove the teaser and other
promotional contents of the film, “Ghooskhor Pandat”, from social media.

The announcement of the film earlier this week had sparked a storm on social media, with many users calling the
title “casteist” and offensive. The controversy has also led to the registration of an FIR at the Hazratganj police
station in Lucknow, while the National Human Rights Commission (NHRC) has issued a notice to the Ministry of
Information and Broadcasting following a complaint.

“Taking swift action in the matter, the Centre has asked Netflix to remove the teaser and all other promotional
contents of the film. Such a kind of thing, which is against any society, is completely unacceptable,” a senior
Bharatiya Janata Party (BJP) leader told PTI.

In a post in Hindi on X, BJP national spokesperson Gaurav Bhatia said, “We wholeheartedly commend the Centre's
swift and decisive action! Offensive content, such as the derogatory film ‘Ghooskhor Pandat’, has not only been
removed from the platform, but an FIR has also been registered in the case.”

This sends a clear message that insults to Sanatan Dharma will no longer be tolerated, he added.

“We are committed to taking the strictest possible action against those who demean any caste or community for
commercial gains,” Bhatia said, adding, “Sabka Saath, Sabka Vikas and Sabka Vishwas is our guiding principle.”
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FIR against Netflix's Ghooskhor Pandat over alleged caste insult, makers take down teaser

Uttar Pradesh ordered an FIR against Ghooskhor Pandat makers after protests alleging caste insult, even as
petitions, political reactions and NHRC scrutiny intensified, prompting the filmmakers to pull down promotions
and issue clarifications.

By Storyboard18 | February 6, 2026, 17:44:51 IST

The Uttar Pradesh government on Friday ordered the registration of an FIR against the director and creative team
of Netflix's upcoming film Ghooskhor Pandat, following widespread protests and online criticism alleging that the
title and certain scenes insult the Brahmin community and disturb social harmony.

A case was filed at the Hazratganj police station after some clips from the teaser of the film starring actor Manoj
Bajpayee, released a few days ago, went viral and were flagged as containing objectionable caste-based and
religious remarks. Officials added that the FIR was lodged by Hazratganj SHO Vikram Singh on the direction of
Chief Minister Yogi Adityanath.

The filmmakers have been booked under sections 196 (promoting enmity between groups based on religion,
race, caste), 299 (deliberate and malicious acts intended to outrage religious feelings), 352 (apprehension of
breach of peace) of the Bharatiya Nyaya Sanhita, along with section 66 of the IT Act.

The action, police said, was taken in line with the state’s “zero-tolerance” approach to anything that could harm
communal harmony, stated reports.

The teaser has triggered strong reactions across the country, with members of the Brahmin community staging
protests and demanding a ban on the film.

BSP chief Mayawati criticized the title, calling it disrespectful and urging the Centre to immediately stop the film’s
release.

In a post on X, she said the portrayal of “Pandit” as a bribe-taker was unacceptable and had caused anger across
the community.

Former Babri Masjid litigant Igbal Ansari also called the title “highly objectionable” and sought legal action.

The National Human Rights Commission (NHRC) has issued a notice to the Information and Broadcasting Ministry
based on a complaint alleging that the film promotes negative stereotypes and may fuel caste-based hostility.
Director issues clarification

Amid growing backlash, filmmaker Neeraj Pandey issued a clarification, saying Ghooskhor Pandat is a fictional
cop drama and that the term “Pandat” is used merely as a casual character name, not as a reference to any caste
or community.

He said the team had decided to temporarily take down all promotional material so that audiences could judge
the film in full context rather than through snippets.

“We understand that the title has caused hurt to some viewers, and we acknowledge those feelings,” Pandey
wrote on Instagram. “The story focuses on an individual’s actions, not on any community.”

Actor Manoj Bajpayee also addressed the controversy through an Instagram Story, saying he “respects the
emotions and concerns people have shared” and takes them seriously. He wrote that he approached the film
purely through the lens of a character, “a flawed individual and his journey of self-realisation”, and emphasised
that it was never intended to be a comment on any community.

Praising director Neeraj Pandey, he said his experience with him had always reflected seriousness and
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responsibility. Bajpayee added that the filmmakers’ decision to take down all promotional material showed how
seriously the concerns were being addressed.

Ghooskhor Pandat is part of Netflix India’s 2026 content slate and marks another collaboration between the
platform and Pandey, who earlier delivered Khakee: The Bihar Chapter. The film is directed by Ritesh Shah and
Neeraj Pandey and features Nushrratt Bharuccha, Shraddha Das and Kiku Sharda in key roles.
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NHRC Issues Notice Over Alleged Exploitation, Forced Religious Conversion of Women at Gyms

Last updated: February 6, 2026 10:07 am

ByThe420.in Staff | 5 Min Read

Terming the allegations of exploitation and forced religious conversion of women at gyms and fitness centres as a
serious human rights concern, the National Human Rights Commission (NHRC) has issued notices to the Chief
Secretaries of all States and Union Territories, seeking detailed reports and policy responses. The Commission has
also sought explanations from the Ministry of Youth Affairs and Sports and the Sports Authority of India on the
regulatory framework governing such establishments.

Contents

https://the420.in/nhrc-gym-women-exploitation-forced-conversion-notice/he NHRC said gyms and fitness centres,
though largely privately run, fall within the ambit of public spaces where the dignity, safety and autonomy of
women must be protected. It underscored the need for uniform guidelines, a policy framework and registration
norms to regulate their functioning, adding that the absence of oversight could enable abuse of authority by
trainers and staff.

Allegations from multiple States

According to the Commission, complaints and reports received from various parts of the country point to a
disturbing pattern in which women were allegedly targeted by gym trainers through sexual exploitation,
psychological manipulation and religious coercion. The NHRC noted that if established, such acts would amount
to grave violations of fundamental rights guaranteed under the Constitution.

A senior official familiar with the proceedings said the complaints highlight recurring issues such as lack of
supervision, unchecked trainer-client interactions and the absence of effective grievance redressal mechanisms
within fitness centres.

“These are not isolated incidents being examined in silos. The Commission is looking at the systemic gaps that
allow such misconduct to go undetected or unaddressed,” the official said.

Push for a regulatory framework

In its notice, the NHRC observed that the fitness industry has expanded rapidly over the past decade, particularly
in urban areas, but regulation has failed to keep pace with growth. Unlike schools or hospitals, gyms operate with
minimal statutory oversight, often governed only by local municipal norms.

The Commission has directed States and UTs to consider the following measures:

Introducing mandatory registration for all gyms and fitness centres

Prescribing police verification and minimum qualification standards for trainers and staff

Enforcing a code of conduct focused on women'’s safety and professional boundaries

Creating clear complaint and time-bound redressal mechanisms

The NHRC said such measures are essential to prevent exploitation and ensure accountability.

Role of the Centre and sports bodies

The Commission has also asked the Ministry of Youth Affairs and Sports and the Sports Authority of India to clarify
whether a national set of guidelines can be evolved for private fitness establishments. While these bodies do not
directly requlate commercial gyms, the NHRC said their institutional expertise could help set baseline standards
for training, ethics and professional conduct.

The Commission noted that a central framework would enable States to enforce compliance more uniformly and
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reduce regulatory ambiguity.

Rising concern over women'’s safety

Women's rights groups and legal experts have welcomed the NHRC's intervention, calling it a long-overdue step.
They argue that gyms are spaces where women seek physical and mental well-being, and any form of coercion or
abuse in such settings can have lasting psychological consequences.

“Fitness centres thrive on trust. When that trust is violated, the impact goes far beyond the individual case,” said a
senior advocate working on gender-rights issues. “Clear rules and enforcement are the only deterrents.”
Awaiting State reports

The NHRC has asked all authorities to submit reports detailing existing regulations, complaints received, actions
taken and proposed reforms. Based on these responses, the Commission may issue nationwide
recommendations aimed at strengthening oversight and safeguarding women’s rights.

For now, the NHRC has refrained from naming any specific gym, State or individual, stressing that the objective is
systemic reform rather than selective action.

Reiterating its position, the Commission said there can be no compromise on women'’s safety and freedom, and
that gyms and fitness centres must function as secure, professional and accountable spaces, aligned with
constitutional values and human rights standards.
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Film title draws protest in Kashi

Feb 6, 2026, 20:25 IST

Varanasi: A group staged a protest at Ahilyabai Ghat on Friday against an upcoming film starring Manoj Bajpai,
whose title and teaser caused an uproar among certain caste groups in the state and elsewhere.

Led by Pawan Shukla, president of Vipra Samaj Kashi, the group performed a yajna on the banks of the Ganga and
also raised slogans against those associated with the film.

"This insult is unacceptable. If this film's name is not changed or it is not banned, a major yajna will be performed
on the banks of the Ganga," Shukla said.

The film's announcement earlier this week has sparked a storm on social media, with many users calling the title
"casteist" and "offensive". The controversy has also led to the registration of an FIR at the Hazratganj police
station in Lucknow, while the NHRC has issued a notice to the Ministry of Information and Broadcasting following
a complaint. Some organisations have even warned of aggressive protests, claiming that the title is defamatory to
a particular community.
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NHRC seeks report on 34 villages in Koraput without electricity

Feb 6, 2026, 09.39 AM IST

Cuttack: National Human Rights Commission (NHRC) on Thursday directed the state govt to file a reply to a
complaint alleging that electricity eluded 34 villages in Koraput district, calling the situation a possible violation of
human rights under Article 21 of the Constitution.

Accordingly, the commission sought an action taken report (ATR) within four weeks from the secretary, energy
department, after taking cognisance of the complaint filed by Jeypore-based human rights activist Anup Kumar
Patro.

After perusing the complaint on Thursday, the NHRC directed that a copy be forwarded to the state energy
department for appropriate action. The commission has also indicated that the matter will be taken up again after
four weeks upon receipt of the report.

The complainant has further sought directions to the chief secretary to take immediate remedial measures and
ensure compliance with the state's constitutional obligations towards rural and tribal populations.

According to the complaint based on media reports, the affected villages that never got electrified fall under
Boipariguda block of Koraput district and are spread across multiple panchayats, including Tentuligumma,
Bodaput, Gupteswar, Majhiguja, Kathpoda, Chipakur and Kalar. Several of these villages are reportedly located
along NH-326, which connects Ranchi in Jharkhand to Vijayawada in Andhra Pradesh, yet remain outside the
electricity network.

Patro alleged that the continued denial of electricity has severely disrupted daily life in the region, affecting access
to education, healthcare services and livelihood opportunities. He argued that the lack of basic infrastructure
amounts to a breach of the residents' constitutional right to live with dignity.
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Jagan vows legal action to expose ‘jungle raj’ in Andhra Pradesh

Feb 7, 2026, 12.09 AM IST

Vijayawada: Former chief minister and YSRCP president YS Jagan Mohan Reddy said the party will explore all
avenues — including moving the Supreme Court and the National Human Rights Commission (NHRC) — to expose
what he called the "jungle raj" of the coalition govt and the false propaganda surrounding the Tirupati laddu
issue.

Speaking to reporters after meeting former minister Jogi Ramesh on Friday, Jagan inspected the destruction and
arson allegedly carried out by TDP mobs at the former minister's residence. He said the CBI, after completing its
investigation into the Tirupati laddu case, had filed a chargesheet clearly stating that there was no animal fat in
the ghee used for laddu preparation, contrary to the allegations made by chief minister Chandrababu Naidu.

He said the chargesheet — supported by reports from two central laboratories — did not mention any YSRCP
leader and categorically stated that four tankers rejected by TTD during Naidu's earlier tenure had returned from
another company. Jagan said the facts established in the court-monitored CBI report would prevail, and termed
the one-man commission appointed by Naidu as an eyewash that would not stand scrutiny.

He alleged that the pattern of violence was the same in attacks against Ambati Rambabu, Jogi Ramesh and others,
adding that TDP mobs acted in coordination with the police. He said petrol bombs and acid bottles were thrown
into Jogi Ramesh's house when his elderly father was alone at home. According to him, attacks also took place at
the residences of Vidadala Rajini, Bolla Brahma Naidu, Kakani Govardhan Reddy and others who tried to counter
the alleged misinformation campaign.

"We will expose the jungle raj of the coalition government at all available forums and bring national attention to
the distortion of facts and the continued attacks on YSRCP leaders," he said. Jagan alleged that the government
had filed 24 cases against Jogi Ramesh, including one related to spurious liquor, and jailed him. He further claimed
that seven cases were filed against Ramesh's son and even one against his wife.

He accused Naidu, Lokesh and Pawan Kalyan of using religion for political gain, adding that close associates of
the TDP leadership and the home minister had taken part in the attacks.

Jagan said civil society was ashamed of the ongoing events and accused the government of attempting to cover
up its falsehoods by appointing a one-man commission instead of accepting the findings of the CBI. The attacks
on YSRCP leaders, he said, took place only because they performed pujas seeking divine intervention for good
sense to prevail.

"We will pursue all available legal avenues. Justice may be delayed, but it will not be denied. We will bring to book
all leaders, cadres and erring officials involved in these attacks. All days will not remain the same—we are the
future," Jagan said.
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Will expose jungle raj at national level

6 Feb, 2026 18:57 IST

Ibrahimpatnam, Feb 6: Former Chief Minister and YSRCP President YS Jagan Mohan Reddy has affirmed that the
party will explore all avenues, including the Supreme Court and the National Human Rights Commission (NHRC),
to expose the jungle raj of the coalition government and the false propaganda being unleashed in the Tirupati
laddu issue.

Speaking to the media after consoling Jogi Ramesh and his family members, and after witnessing the destruction
and arson carried out by TDP mobs at his residence, YS Jagan Mohan Reddy said that the CBI, after completing its
investigation, has filed a charge sheet clearly stating that there was no animal fat in the ghee used to prepare the
laddu, contrary to the lies spread by Chandrababu Naidu. The charge sheet, backed by reports from two Central
laboratories, does not mention the names of anyone associated with the YSRCP and categorically states that four
tankers which were rejected by the TTD during Chandrababu Naidu’s term had returned from another company.
The facts mentioned in the court-monitored CBI report will prevail, and the one-man commission appointed by
Chandrababu Naidu is only an eyewash and will not stand any scrutiny, said YS Jagan Mohan Reddy, whose visit
drew huge crowds.

The template of arson and attacks is the same, whether it is against Ambati Rambabu, Jogi Ramesh, or others.
TDP mobs worked in tandem with the police and carried out these attacks. Petrol bombs and acid bottles were
thrown into the house of Jogi Ramesh when his aged father was alone at home. When our party tried to expose
the lies of Chandrababu Naidu, the law of jungle raj prevailed in the form of attacks on the houses of YSRCP
leaders, including Vidadala Rajini, Bolla Brahma Naidu, Kakani Govardhan Reddy, and others.

We will expose the jungle raj of the coalition government at all available forums and draw national attention to
the distortion of facts by Chandrababu Naidu and the unabated attacks on YSRCP leaders who exposed the lies of
the government. The government has filed 24 cases against Jogi Ramesh, including the spurious liquor case in
which the losing TDP candidate was involved, and jailed him. When his son became active in politics, the police
filed seven cases against him, and even a case was filed against Ramesh'’s wife, which speaks volumes about the
jungle raj prevailing in the state.

Chandrababu Naidu has been dragging God into politics, and he, along with his son Lokesh and Pawan Kalyan,
has been using God for selfish and political gains. Close associates of the TDP leadership and the Home Minister
took part in the attacks, and there is strong evidence to establish this.

Civil society is hanging its head in shame over the ongoing events under jungle raj. Instead of repenting for
spreading falsehoods on the laddu issue, Chandrababu Naidu and his propaganda machinery are trying to cover
it up and pick holes in the CBI report by appointing a one-man commission. The attacks on our leaders were
carried out only because we undertook pujas at temples, seeking God's blessings so that good sense would
prevail upon Chandrababu Naidu. He said this after pointing out that huge posters and cutouts were put up by
the TDP to demean political adversaries.

We will pursue all available avenues. Justice may be delayed, but it will not be denied. We will bring to book all
leaders, cadres, and erring officials involved in these attacks. All days will not remain the same, and we are the
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future, he said.
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CONTROVERSY DEEPENS: NHRC Issues Notice to I&B Ministry Over “Ghuskhore Pandit”

By : ABP News Bureau | 06 Feb 2026 11:10 AM (IST)

The controversy surrounding the web series “Ghuskhore Pandit” continues to intensify. In a major development
from Uttar Pradesh’s capital Lucknow, the Hazratganj police have registered an FIR against the director and the
production team of the series. The case has been filed on charges of attempting to disturb social harmony.
According to officials, the content of the web series allegedly contains elements that could inflame communal
sentiments. The issue has now drawn national attention, with the National Human Rights Commission (NHRC)
issuing a notice to the Ministry of Information and Broadcasting, seeking details regarding the matter. The web
series is scheduled for release on the OTT platform Netflix, which has further fueled the debate. Authorities are
currently examining the content, while the investigation into the role of the makers is underway. The controversy
has sparked strong reactions across political and social circles.
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I 3 IS foRie s

AT A SATABR SFRANT o TSR [0ieh HIEA Y 8 STER TR IAHIT el He o g | 351 39 UTi GURT ! G181 ol 3R
STITST hl Ui i |
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S # afgensii & 2wt ok gwfaRor & SRIYT .k NHRC ¥%&d

6 HRat 2026 | CG Khabar

73 Reeft | 3h: T AFETfdeR ST (NHRC) 3 221oR & S| 3fR fheaw gl & afgenett & arer sfaq eniwor sk Sere enfife
gHTROT h fRARRIAT TR ST 3@ U §. AN o TG U1k BT = JUaR, 4 TRa<t 2026 ht 9t Tsat 3R ohg enfad uaeit
& ged aftal, held @ e 3R TR @t U8R (SAL) ht Fifed SR o 39 Gaie # fa%qd Stare 77 3.

ST = wE fAeer fGar ¢ fos 9w S ufasml & forg e feenfAder, dsfienor A iR Hifaai Raifa 6 sme aifes afgema & gram
ghfea g o

g AT IR 32T & MASITGR & Tep Faredt gRT Gof ders 718 IR & a1g 9= i €, fSred SRy @ mam g fos fSe i s &
ATEATSH ot AfeId e o ol Yo TTIfdd Yohe Tl ST 6T €. fAIhrrachdf = gferd &l firefi~id 8iR AarfaeRy & g+ a1 g1 o
ISTT 2.

NHRC 7 &7 3Riu} ol 7efRaT & @ g€ et & foh smifaes nfafafea & arer-wry afear wwfide ofk sififia eamifies nfafafdar «f
SN 7 @ HATT 3R Tt I5T TART T & FTg o HiaR Aispar Famt iR 9t it or Rl 821 e ol el & difch 39
& # gt & erdy nfafafdat oz e e S T
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Source: https://www.bhaskar.com/local/mp/vidisha/news/nhrc-notice-i-b-

AeftRrer fiher 'gE@R Usd' &1 Q2R H feRIeAMATERR AT A Go-T Td THRUT AT i AMCH AT, I diel- 9Rd fateft
fraremT & oRd

fafeem 12 &2 ugat

TE ATETfdeR ST (NHRC) & 96w fiRics it = Aeftored Wk uanfad fthed ‘g@@R Usd’ &t At gl QarTSl SiamaT &
SN A 39 A H Y1 Ud THRUT HATT Sl ANCH STRY e ST hIRaTg el bl el 8l

fOies eIt = fafer # usepRl & el # sram foh SRINT @l 59 fthed ol e fRehrad Tt g8 &1 f1ehrad | S1RIT oI 71T &
5 fosew o1 2ftefeh afR ¢k Ten sty war &t R &= ra 81

LA = gl foh “dfSd” 21eg ot “Ud” g1 UTfhedTHT cTgot chl 3R SART SedT &, STt WRd faRteft dia § 9k orrar g1 3814 el foh
Ig Toh WGH 3R 1A I AT e 3R AT # AR Thel=l bl YA g, STt WA & Hedl o el 81

SR i oY SR # oty

Fefrarag it wemd IR u=dfad fohe & 2o ol ek <LTMR B faRtey st §) a7 8| Weh SITET0T 99T H 39 fohed ol e 183
STEhIRT & | THTST o NTI T e & foh UH TG1 T SEIHTCT Geh THATT THGRT chl Bfd @RTE e I AL &
gmTfSie gl fSmsa &1 Rig

foRYer ozt aTedt T T & fob fthed & Tate HTST & Tthd iR d91Ta thel aTcl &1 T dhce TR eh ol SIe] &, difch 9rHTfSieh
gre a1 &

fOien et fafasn & srggfRa sifa sEmardt & srefiarnl gRT S dd AAer HERIST Sl Srishd # A g1 3 &1 g9
Hidh IR 3517 gl foh T AT HeRTST HY AT qrnfSies THMET SR THRTCT o1 Tael At &1 59 Rk | fafdem weaer Siga
T o HIS[G X8 | B A T foh THIST ol SIS aTel HeTgos! o STTGRIT UR I 3TST hl HaY T ST gl
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137133690.html

forsteft srres R AT Jif9hR M T, Shetere? & 7 oA & Ruld dew

G 17 € uget

VTR HATGGIdT | T8

T St & RIST-SgIRYR Mia J fSstelt dehe 3R arion & 917 Hfdd sHHda agR & A | IEF AFaN R SN I3
foram &1 3maT 3 shdlaex T8 i Afew S o 7 371 & iR ratd ufddes dera favar &1 st ot <t 718 ferad & oty & s
e & fUset 10 ot @ fosTelt emyfef 3 1 599 STt Smyfd, sreat Y uers ofk &fe Sftaw wenfaa gom Sta amfion ik seat = fasteft
BT ohet b AT I, @Y ITh! ASS A & Fol I8 SITHTA & agf & 9T e mam| fAerrd A g9 Sitad & J1ffeR, Tamar 3R
AG TRAT & S1fABR BT Ieera ST 7T &1 AT 3 gl fh SR U guaT AFaNdHR Ioeie & Udid gid & | e e s
T STegErdT aTeht Ne = ATaT SehR TRE0T A=, 1993 &l &RT 12 & d8d U0l § HAH od gT helaes i Sfig X R Ao &
fderfeg €1
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netflix-on-centre-directive-201770385577544.html

JeftoreRT A gerIT ST STSTOt & 'gUER Usd' & doR, TReR A faar fAder

Feb 06, 2026 07:29 pm IST Sushmeeta Semwal @1ga fg=g™

g

HIST ATSTUAT el EER Usd fthed & 1 ol olene faaTe 81 381 8| a8l 37d WeR 3T g1 & foh TXePR 3 SHehT SIS G ol Siell &
JefTererg &t

HAYST STSTUT <hl STUeRfATT fthed HER Usd &hl STad SISHHC §8 § dad SHeh! ciehe hIth! fdaTe gl 38T g1 31e {ISTUT = EhealR i
el S dhg 7 NI wewiH AeftRie o fther 'GU@R Usd' 1 doR 3R STehl UHILF dhee ot Tieret HifZar & ger & fag wer 1
QORISR g8 3ot

TR, ST fOheH hl STFISHHC §S & AN SHehT [ARIe ech gl ST g1 T foh & eTged It Sifdarar 8k it g1 39 faarg &
TeTd TGS oh Goreiis] Yfetd W H Th3MSIAR i & bl 71 81 T A2rTeT gIA ASCH hiAL (TTYLSMRE) 7 Ueh fAehrad & ar1g
fafadt sift shridem 3R sigahIfEe ! Aifew SR fham &1

Yoz 3 &SR 3R UHIFe e g ol dhal

$9 AT B SIRATS e U TR A AcfTerad ol fthed T ¢ior iR arehl T3} Tleret shce &l ge o fole et 81

icters & aTd e §U HRATT ST U1t & AR 7 g, ‘59 e ohl gchd, St fohedt +ff TTST & f@ess 8, I ke & sHveiwed I
ISt & AeeT WiehuH TRa wifear 3 Tad IR fern, 'ahg & @ivd 3k wrdt [Fofa a1 gifde siffieiee! 'guaik dsd' Sid siqA S
thee @l 7 thad Wiehid § gear a7 §, Ifcth 39 A« | FIR oft gsf Hir 78 &1'

foreht STfa a1 TEr @t e e arel & fReTs ¥ wen

I 31 o, ‘g e 9231 & o rae o o1 S1uHT o1F ohds sgied =gl fohar STraem | aaraanfiies @y & fa fepedt off sfa ar
TG &l AT [G@™ arell o fEdTh g0 9% § 9% $heH 3o o oy Ufdeg &1 'aadh! a1, Feeh! [dehrd, Tae [aeard’ &l gaRT
YR g1
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e e’ Y o iR, A R g FIR & a1 weiter qrorddt 3 v g, ot o

el i fther 'gaER dfsd’ Reflst & gt & faaral 7 for 718 8. Sifar ik enfifes sraneit @l 39 ugam & kU # a1 A
TSR Gt h TS B, 31 3T AT UR F-tef aroTa} 3 guft atdh 8.

Edited By: Antima Pal

Updated : 06 February 2026, 12:52 PM IST

qag: Jeftaed gf2ar 3 2026 & Ay sroft 3a st iR fhert &t fowe &t srTeTHe FI, o tah Uistae 'gaaR dfed’ st o=t §
qToTaT & T THTSarR & gl 7TE 8.

AR § fob ergee @ fohdt Wre THar &l |ra-Tat bl 39 Ugdl 8. e@=a, o goRdTS Yfeld W H UHSITSSIR GSf el 715 8, STei gl
T g foh 'Ufea’ 21eg T SEAHTA YETAR & SIS Ueh THGRI (TR SITGTUT) <hl Bf @RTel e i ehifR1er i 8 ¢, dieret Hifsar )
TNT & Sfdard} $fR SIUHTHSS IaT1 38 2. g STel § drachic 6t 77T, wfivre Afew ok et a1 ié & arfen «+ff 1fe 2.

& R g8 FIR & 918 #A1ST aroTaddt = dtst goft

AA9TeT gL TS HHILH T ot 58 TR AifeH ST foha. 59 fadre o a6 STaReeR RS Ui A Yehd R et SaT SR fehd. S5 el feb
'qEER Ufd’ &l wgHl I avE hieaf-ies g 3R fonet STifd a1 TG & SHT hls aHT-a-1 8l 8. 'dfed’ % Teh shreuf-ies fogR &1
hidfdade 9 §. Ioi4 A S cTgce & HB AN chl HIGATE e §3 &, SUICIT [thed & THY THIM ASRIe i ger foar ma &.
IGI hgl- 'GHRT TRIaT shet fehell ahl 39 ugermn 181 1. g9 G fohe Stee Reftst &, difds @i Qe <@ Heh fob ag gl Ueh afert
& g, 7 o fohelt T L' 59 a1 oS Taer #AIST areradt A oft guft atst. RS uis & o1 ot R avd gU 3511 See 3R
Qe OR ferr- 8wt et Ararai 3R fRiaref et g ahear g 3fik 578 7iRar & A §. S 319 519 uisiere &1 3w §, @@ fevedt at
g% UgHTdI 8, dl 3TYeh! Teheh Y41 Ul 8.

HAYST 7 3T g - 'Teh Taer & R IR A fthedt # A foheaR R gt & STRY 311 . AR foIg a8 o @ria $91 i dhgrit off, St
STH-SRSehdT <hl AT TR Feherdl 8. I8 fohelt THe™ R i s g1 o1 'guaR ufsd’ Teh shigd fger 8, s #a1st srorddt ues
¥ yfeld SAfert '3 qifaid It dfea et Aet A 23 8.
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notice-to-ib-ministry-over-ott-film-ghuskhor-pandit-40132592.html

By Digital Desk Edited By: Jeet Kumar

Updated: Fri, 06 Feb 2026 07:05 AM (IST)

SNEIET wiethi TR Refle g aTell ST fthed "gE@R Usd"" & 17 i clehy [Hei! fAIhrId o He-oR IS AFANEHhR ST
(TTCTSRHT) A o1 Td UHRUT HATd ! Aifed SR fohar g1 Aefteiad i shrsd fIeR "gu@R usd" &l sl Uah 9 giod ifdert
% oM el 31

HighLights

efToia Y 31 T 39 UR dchicl his UldichaT Te] oTTS &

FOER Usd Pl HeMI T YT gfeld SfUhR! & 36-11G godt &

Zromg, 2 facett| it wiewH W Reflst g arelt st fther "gaRaR dga" & A ot e et fReprrd & Fe-or I
AFAIYSHR SN (TTTISNRE) A FIHT T TR HATerd oht Aifed SRt foham g1

3 o7o fIRrd # STRIY @ € b fthew & STfdardl oiR Agwrayul amft €1 Aefterad dl 3R & 39 WR dchId Sig Tidfhdl g 3%
gl

1 et ot TETT AFaTfieR SRR H SRR AR & $9R, I8 A1 WY dR IR Uk A9y Sfd ot YR R smfdes aagr @
SitedT 21 feprrdedl 3 3mRa e foh fthew ot 2ftvies STifaTd a-mat & ufa uget & 8t Hag-eiiar ToTer & 9mTfores LrdT ot Jerar &
gahdT g

gexAe AT WR SRAAT ST arorudt i fher 'guaR Usd' T AR SIRT 811 & 911G Ioui- o SITETUT 31T el &1 7Y & | Sglon =
fthed & Tgedt a1 STHR faxte fohaT €1 371epT ThgT & foh 321 & STgToT, &1f3 3fik 327 Y STuATAa TR T U ¢ &1 &1 3TR 2fitiep
e ST T Y, fhew S aTell & Hg W Siferd drdi |

Ioold & ot QRIfgd U. 3R Seararent A i fihew e oty fham 81 381 et 1o fthewt & Areas @ dfsdl &l sromnfAd e a1 uarE
foham 11 28T | SR 1S ol ST # JH=RIdT UGt Shet aret fthed! UR ek o THT A11T Ifthed gU@R dsd Uiikd g+ & ugd &f faarat
# foR 78 81 SR SR et & a1g o1 Ioui 7 +ff 6k 2fivfe ot da [arg fds T 81

fOhew & 1 # gt goTrt, QRifed d SITGUT <l 319HH &

G VR GaT SITET0T TATST & HRATYS U, g Yot 3 fOhert & 2fifas ot SETort et STaT S &1 S-614 el fob Q1 & wauf
TS ot ST foham ST ¥8T 81 89 foher & 1 # & goTd, YRifed @ SIEToT ol STUH &1 §H SHehl &g 2real & a1 o &1 fhert &
fAHATaT 3R gAR T MU dt Hg WR Siferd Uit SITget |
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TS} o PRUT G Set TR o ST UR AFATSehR RN Sl J311H, gRATOT &l FHgfewh ra uRas Hifd = 6t AerRer

By Digital Desk Edited By: Sohan Lal

Updated: Fri, 06 Feb 2026 11:20 AM (IST)

SRATOT AT 3MfAIRR RN 3 HAGTETG & TRIS! & ShRUT 3ot UR 2Td o ST ehl e &l Wd: G foldT g1 STanT = 38 A1 7RET 3R
Taenfie gedt 1 TR Sectes S| SRR 7 5T TWREBR S G TRARY Sudre § e gRaR| & forg fgfeens ok TS a
gftage i 9 F R{eerRer 6t &1 39 AW # faeqd dRarg Ruié +ff aae 6 72 81

HighLights

ST 3 HRIGTETG | &cf UR 219 o ST bl ST fera|

39 q=Ig TRHAT hT TR Seeierq s =T

fAgreeh ik TSR 21a uRag =ifd a9 <t [AwrRer|

garg e, dEivTg | gRAT AFa SifdeR ST = wierag | anfefes dft & SRuT Afger & ol Get Aler T1feld S R A S hH
£5d fAeRE gc1 1 Wd HAH dd gU 5T & Wy I 3R TR FawT dhi Fagagdr R 1R Kar e & 8

SN = TE gl foh TRIe & HRUT Rt AR & 21d Pl rqAFSHe aRfRfaat & & 4 & fag faaer g A Rer, daqere
T 3R HeATUTRRT A5 i TRV TR Tl TETd ¢

SN 7 g HHAH 30 St 2026 i URIRAT Tep THEAR RUIE & MMeR IR foram, fSes ardman man o1 fos 35 auffa srgrren 6 a6emg
@ RAfde RydTe, wigErg # 3UER & R 7 8 Ts o

gRRaR anfefer T & STdd HHSIR g o HRUT AT Tl TR dch of ST o felQ TRag Yech hl AT 5] oh bl | ITAT Sl
URITE GIRT 219 ATg SUCTe Tg] SheTQ ST o ShIRUT YIRST Fdhl o 2Td h Hicx dTfeid Get St TR 370 i TERYR o ST o folg 7T
gul

S feld o131 <l STeAerdT aret gut Sl o 9aw geraiy i 3R dig wifean enfie €, 7 sra= amaer # e fos didem &
TG 21 F Sfard Sfia o SR haet Siifad Y&~ dch HiHd 81 8, dfces gad TRAT & G 7] 1 Sifder oft fAfga 81

STANT 7 ehgl fob Ut HeaTe sy Y Haunes ok Afde fSweial & fagaar et guidt € aur umafie sgawn 6 74R waat @t
ISR el & | STRINT = "1 & 39 Ak G o AW Ieeig fona, s Fdent T Jg TR ST Il 38T T

IRaR & 31 TG M & 1Y Tl 7@ & 3fR Faeh! T Td I G gaT & I & &% F 37U+ Ji o 19 TR STeft TS TR Y ATt &
Uehs gU AT1 31T A fewguft & foh O ge foheft oft @ ofR Hegaeiter gTsT & fly Srierwer ot fawa g1

W AR GRT TG S ST R foh TP Tgei 1 aikagH & foig RafRa =8t g, smai = 38 Hifarma ar ok umafaes
ST T SQTEXUT IdTT| TN = gl foh Ut g 781 ¢ foh uRaR = weradt 7t a1 781, afees I8 & o o I & e anifefen
wU & HASR IRART & fag gearses e uRag &t g glfead saawn 81

SN = gRATOT ThR i w6 & fh Tft TR Sreuarel § T gRari & folg Fig[eeh 3R TTo 21d uRag &t WE
A =18 SIT9 1 v & srfaRea e afde, Wrea ud ukar s faum, dgifHteres @ darg dor f@fdd asi+ wieEk 9
faeqd Rarg Rl aaa &I 7 &1 A Fi srTel FAars 2 o1 2026 &t Fefia & 7E &1
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Controversy Over Title Of Film ‘Ghooskhor Pandit’ : A-tsT STeTadt < fthed ‘GHGR Usd’ & cged i da [daTg, d@-s A
TS g3 USSR

Controversy Over Title Of Film ‘Ghooskhor Pandit’ : 3eret g UscH hifeM iith §fean 3 off 58 Aet &t d3H & @id gu
AT 3R JHRT HATT bt T SR} e Toreftenvor 7 &1 59 fthew &t Reftst WR Aeh @ S Y /i I3 28 81 98 39 IR fdame wR
fher & SRREER kST Ui &Y 3R & Iwig <1 71 21

Written by: 3TgRTT fsn

Published: February 6, 2026 11:20 am

7% Reet| A Wewid Aeftorag W Refts @ ugel &) SiffAdr gatst aTordelt &t fhed ‘GTHR Usd' & eTsed ! A fadig & gt
T 81 fohed T CIoR 3R TR STRY 814 & 918 & &1 SR H STEI0T TG o T [thed oh SIgee hl olehY [aRTe e g 81 STEIoN o
YA T SARIY T §U 39 fThed & AT gt bl AT eT@3; ehl goiRaiol ehiadTel! | QAfawT g1 ehi 3M1eieht THd g aRISH
BTSSR ol hl T8 g | Gferd = fther o UiegeR R 218, SRReeR ket Uis 3R Acfteied wiewid & e S & e 41 81
SR, LTl GIA ASCH HiAH STt STear F ot 58 et bt Hef & Ad Y T 3R TERUT HTefd ohi HIed SR} e TWETehuT HiTT
&1 39 fthed i Refet TR Ak Y ST i 77T 36 &t &1 @NTI BT el & 1oh fthed o crsed B ‘USd’ 216G & STRY Ueh SITETuT TG i
B @t fHe e I T fohaT ST YT 81 I8 39 IR [9aT1g IR fthed & SRRaeR -k Ui St g Teh SITEIUT &, S-ich! 3R § 9T af 718
&1 RSt Ui A Idr ok g9RY fthed ek shieaf-ien gfcld ST ¢ 3R ‘USd’ 21eq ol YN hael Geh hicdi-ich [ohiGR oh Serdret o ATH &
&Y § X1 fohar T g1

RS 7 gt foh 39 fther o fivfer & o «ivil el 3 UGl § SR §H ITeh! WTaT3il el FHSTd § | 3 fRidrafi ol e # &d gy, g
fOheTgTel fthew & Taifdd Toft vaR arft Y gem o1 Shaer fohan &, aifas gaRT AT 8 o6 fhew vt Ot ave & <@ ST AR ek
39 M & g & gHsT ST A1y [T &9 adT 91ed 8, 7 o 31ifieh sTeieh o 3R WR SUh! oohe Bis A Hehlell ST | &5
Sieg a1 g2fent & a1y fthew ATeT & & T S &1
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after-fir-and-a-notice-from-the-nhrc-the-makers-removed-promotional-

material

e Ghooskhor Pandat W s@rer! FIR 3R NHRC & e & a1g #ahd 3 ge18 Uar amift, Manoj Bajpayee = & 9T

¥ faardt | Feb 6 2026 3:37PM

fohem fAmfar st uie 7 YeraR i e fohar o aeh! et Toh shredf-ich foheaR OR SMTeMRd & deiT S9! fohd! oft Shifa a1 e &
s G T8l gl ‘efraad &Y 59 fthed @l Tah o7 Uget 3199 10 ot diehe STTATEHTST ehT GIHAT ST UsT [ST9eh 916 I8 a7 918
3T &1

eftere R Reflst g1 areft ST shrsH fAeR fhed 'ga@R Usd' 3= <fivies (Title) ot e faaral & ek # %d 715 g1 fthed & A
! ST 3R STIHTSS IdTS ST & &1G STfHAdT Aot aToTat SfR fhew Fmfdr -ivet i = ehar et ST TEfienvor STt
fomar| faare ganT 96 T & O SR uRer H FIR gt &t 118 € ofR I amanf@eR 3maiT (NHRC) 7 off 51 amet & g fean g1 fhew
faTar FIReT Ui 7 epar ot WE foha fh STeh! g Teh shicdi-ich foh¥aR UR STEMRA & dT 36T fohdl! oft S a1 e § &g
ey T8l g1 Vet fi 5T fhed ol Tah T ugel 319t A1 ohl AR STeira-Tail bl WTHHT o1 UsT forgdh a1 I8 ST 9+ 31T
gl

59 faTe & HRUT ITR TR & gordTST gferd 4 & urefiehl &t &l 7 €, agi Yo fRiehrad & a1 Agig araraeR Sah
(TTCTSRHET) A GoT Td UHRUT HATE ! Aifed SR fohaT g1 ieret Mifar &R IRt gep o | Ui 3 when fopar foh fthew & ofivfer &
2fent & Tep @t chl HTEATY “3MTEd” §% & 3R 3517 ehal fob fOhetgTe fihed @ S8t w+ft uremR areft ger oft st

£ TATg I Y31 H e I GVUT & 1G $HF ATH ohl olehy Aierel HifSar iR it ufafehar qam @t et oft1 g Suaierdtart =
g9 redefe 3R SUATSTS I AR AHATSHRR SN (TATI IR = JgeufdaR ohl Yo Td GHRUT HATE ohl Aifed SRy
foran| ag Fifew ues fAepraa & arg fa ma, oy SmRI o T o foh efididt Ja wR Refist g1 areft s fohew a1 A9

qi3 7 &gl foh a8 fthed Tah dicaf-es Yfeid ST ¢ iR “Usa” 21eq I IUTNT hael b hIeai-ch UTH & dierdrel aTel 917 & dR IR ok
T §1 37814 hgl, “59 ftheH chl hg Toh Afad o Pl 3R ITh! THG/ATIHE R Higd & 3R Ig fohedt it Sifa end a1 wgera &t
e 78l a1t 81 ep fohen FAHfdr & &u d & 3o e &l fSHISRY & |1 el § difeh hgTi=ai faaRyul 3R TS gl l”
fOhew & g AMfAAT HATST STSTaY A gt foh g @i eht wremTalt ofR fefaratt ot TR hed € 3R 38 TTRdT & oid g1 351 e,
51 fohelt et a1 T @ o T ol g UEIdT 8, al hellhR ol Sehehy AIaHT ATfeT SR AN ehl a1 Gr-! T1fgq| Ueh SHfHAdT &
AR R # foheft fOherr F IS fheaR 3R gl & STRY Joa1 g1 MR e ag ffent v U aafet &t faam &t off St spsiiiRar aik
AT & ¥RT $9 ¢ 3R St fR-R g ol THs™ &l A R Fdadr 81 a8 fthew a7 foheer fohedt off agr & ar & 781 81"

gg TTTH! sh1gH PR orora Giféid It Ued i gl g, St Tah YE i fOehRt 81 Ueh Id I9eh! A1Q e foTs Sirelt € oid a8 ga
ot feeedl o sfii-alter Teh Afeeres @foien & offer thr g3t Ul g1 fihed h! EWUIT HTeldR et Aefteterd o Ueh shiishA H eht 718 oft | g&ehT
fAdem Rder emg A fohan 8, S8 Tl & w1y firciaRe 39eh! Fhgr oft foret §1 59 Ui = 87U+ SR ‘Wh1gs ftheraad’ & dgd Wisyd o
gl

“g JSATR”, WA 26" 3R “qeft SEft T el & forw wergR Ui A et o “guaik dea” &t g $AMERt & 3hae a2fet & AARS
& I83T Y IIRIT AT § 1 S5 ehgl, “BH THSIA & fob fthed & ofifer & go qsfent ot &0 ugdl g 3fiR g I7ehl WIa13T ht GHeId §1 5
ffmait ot Sad ge g+ fhereTer 9+ft TR amwft ge ot ot foram &, aatfos gt A @ o6 b ot O ok <t ok gt &
T ot THEA & 91g Bt STHT Hedich g1 I1fay, 7 fah aredt gratfhal & e w1 # Sieg 3@ gl & a1y ren oA & AT Igsh
gl

T 26" 3R “IrARY” Sielt fhedl # Uie o AT S o Iob ITSTaT = hal foh Ui 370 i i gae ifiRar ok daar & ary
A 8| 381 T, “SHHTAT i add gu fther FATATST 7 oeR arift &6t fhergrel e o1 Shaer fha 81 599 98 WE giar & fh @
ot FRidrait et et wofizar & forar S 2@ 81" Aeftere A gega ok = Hleret Hifsar w4t & fhert & TaR &1 doR gt faan &1 sige
TS UTCT (F979T) <t LT 37ezer 3R SO UG ehl Jd JReawail ArTad = {[ehdR i fthed ‘GE@R Usd’ # SITgIoT §HIST & hidd



https://www.prabhasakshi.com/bollywood/ghooskhor-pandat-after-fir-and-a-notice-from-the-nhrc-the-makers-removed-promotional-material
https://www.prabhasakshi.com/bollywood/ghooskhor-pandat-after-fir-and-a-notice-from-the-nhrc-the-makers-removed-promotional-material
https://www.prabhasakshi.com/bollywood/ghooskhor-pandat-after-fir-and-a-notice-from-the-nhrc-the-makers-removed-promotional-material

YA <l fHiaT <t 8 SR AT i & o 30 Shfaga fther W &g TRBR &t gid Ufdey & anfgy |



The Print, Online News, 07/02/2026

NATIONAL HUMAN
RIGHTS COMMISSION

bajpayee/929643/

"EER S FHIcTeh [thed g, THHI fohell STIfd & hlg Haie Al : RSt Ui 3R F=teT oty

9T | 6 February, 2026

g, B8 HRas! (W) At W Reflsr g arelt fher ‘guaiR dsd’ & AT ot e STTera-Tai & aTg Sifdaar Ae arerddt ik
fOhem fAmfar kst uie 7 YeraR i e fohar {3 Saeh! et Toh dredf-ich foheaR OR SMTEMRd & 2T $6aRT fohd! oft Shifar a1 e &
g YaY g1 o

YefTera &Y 59 fthed ol Teh a7 Uget 314 19 &t dehx SITATTHTST ol YT ST UsT foides 91 I8 a7+ 918+ 3T ¢ 1 39 fdarg
% HRUT IR TGS o gorkaiel Gierd o= # UTIfieht 3ot i 8 8, a8l Yok I & a1g U AFaTf@ehR ST (TIUgeiRE!)
GO Td TIROT HAT ot Alfed SRt foham 81

Tteret Hif$ar wR SR Teh & H uis 3 Wepr faa o fOher o <fifer & gefent & vep af &t wra=mg “srmgd” g8 & ik 3511 &t foh
fOheteTet fhew @ Spot It gaR aralt ger &t sttt

S IATg I Y31 H e Y SVUT & 1G g8k AT ohl clehy Aierel HifSar o it ufafehar g @t et oft1 g Suaimerdtar =
39 srdeaefier 8iR STuHTSIHS M|

TR ATFETSHR AN (TTTTSHRE) 7 Jewafdar & a1 Td UaRoT #31er ot Aifed SR} fohan| ag Aifew gen fAisrd & arg far
T, O STRIY e T e {6 3t H wR Refist g1 arel) S fthed oht AT “TehRTcHeh Sfedl ol agrar 2dT 8" 3R “Teh
AT UTed ATHTIeh THE Sl SGATH ahdT 1"

gis A el o ag fthert Ueh shieufies gfctd 3T ¢ SiR “USd” 21eq ol SUANT chael ek Shied(-ich UTH o sileralel dTel ATH o diR WX fohar
T B

3614 e, “39 fthed Sl gl Ueh aferd & i 3R IHeh! THG/ATIHG TR hind & 3R ag fohdt ft Siifar et a1 T &t e =&
S 81 Ueh fhert el & &0 & & 310 & o [SGRT & A1 el § dlfeh chgTinai fearyuf 3fik g 11"

fOhew & =g AMfAdT w1 SToTadt A et foh ag Tl bt wreTedt ofiR fefareii o1 I7IH &hed € 3R 378 THRaT & aid &

3517 hgl, " fohell fthed a1 eh1H & o @ ehl g UG 8, Al hellhR ehi Behehy HITHT ATRT SR AT Y a1d FHA-T =13y Teh
AT & AR R fehelt fther # ITeh fhRaR 3R STt & STRY JeoT §1 AR T ag ffieht Ueh U efert ol faw™ <t oft sit
FHASIRAT 7R TATTI § T 3O g 3R 51 fR-efR g Pl THe™ & am=1 R FAdhadr 81 a8 fhew a1 fherR fhedt off g & ar &
gl

gg TTTH! shigH IR 1o Gifeid It Usd i el g, St Toh YE Jfeid TSRt &1 Uk Ud I9ch! AHTQ e foiTs Sireht € oI a8 ©a
ot faeetl & offeri-alter Qep Afeares @rfoier & offar thar gaim urdn g1

fohew Y TyouTT STt Y Aeftetad & Ueh srfehd H bl 18 oft | sent fAder Rasr emg A forar 8, [Sigia uid & aryr fAee: sadht
gt off fOh 81 58 Ui 7 3o AR ‘TS fheraery’ & dgd W fanar &1

“q deAgs”, “@aret 26" 3R “deft Sieft affa et & foy AergR uis A gt & “gaER Usa” &l G $AMERY & dhae geiehi & AR
& 329 T TR AT B

35i7 hgl, “gH THEId § fob fihed o 2fiver & o Seien! ol 39 ugel § 3R gH I7eh! WieHTSi &l THed &1 3 fiarsil @l 3@d gu i
fohereral T+t TR Il gem o oty foran 8, riifes gamT A9 € foh fohew a6t Ot kg 3@ ofR gt & Ha ol awe & 91 &t
ST HedTeh g1 dTfey, 7 {3 3rerdt STetfohdl 3 SMER WRI & STog 59 3Aeh o AT ATST e & folg Sgeh g 1"

T 26" 3R “IrARY” Siet fhed # UiS & AT IH o Iob ATSTAAT = gl foh U1 370 i i gae fiRar ok Faem & a1y
Fd 8l

I T, ST Y aad gy fOher fFmfaredt ¥ war araft &t fOhetgret gem a1 therel foha &1 599 8 T gt & ok ol ot
fRiaratt oY faramit Tefivar @ forar s eT 81"

el 7 ged ofiR o Tieret Hifgan #a & fhew & TR o1 AR ger faan 81

TGS HHTST UTeT (SrET) ht I Sreder 3R SR Uaen i gd s Armee 3 YehaR i fhed GE@ER Usd' # STgI1 TS & Hhidd
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YA <l fHiaT <t 8 SR AT i & o 30 Shfaga fther W &g TRBR &t gid Ufdey & anfgy |
TST

T AT

R

g @R "IN ST Tord & “3ifel-1hig’ gRT ot 718 8. 9k dhee o foig faftie SR 781 8.
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NHRC &1 gt & fAsiigR & foi &l 811s # Yehe' & SIRIT IR dhg Ud sl ot Aifed
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SRINT 7 gl & o6 'gar ATt ok @t HaTery & afda oY ves e SRt fakar wan &, forad 'fom/fheaa der' anfe & foarg famedt off
fenfadsy/-ifa/dsfieror aTdEt & dey # gan Rule wRgd et a1 fAder i mam &'

AET AFaTEeRR RRT (NHRC) = 3R Uael & fAeiiqR et # gen foim ofR ftheaw dex &l arrg # gar Afgerraii & 'emwor 3R StarA
errfaeor 3 faw FALmT 1 gU geh 'E@1fdd Yohe! Tt S Y fIrId & TRAoR dhe TR, Gt e TRaRY 3R Sy enflid waen
ot Afeq SR fR & 19mHe &t Srfare! & ag 91 9 S 1

SRINT 7 gl & o6 'gar ATt ok @t Hatery & afia oY ves Afew SRt foar wan &, forad 'fom/fheaa der' anfe & farg famedt off
fenfadsy/-ifa/dsfierzor aTdEt & dey # gan Rute wRgd et a1 fAder i mam &'

FHIRIATE! & SIHR, AEAUGST & 3Hveg HeR = 28 TR I [Ahrad goif swerg | 39 gra foha ¢ foh fAsqR 9t 7, ges oiw aik
fthea Tex i 31T & U "G Yohe' T ST T &, [Sirent hfda 3eea gafaat ant 'efwor ofR Ster emiaror & forg fAsmr s=mn
gl

foepradendt = Hifgar Rulé o garen Rar & 9= fda dR IR &3 afgaraii ol = g91e ST o1 Gehd a7 71 81 S99 TR evman
2 5 'uap gforaet He dR W anfie &' e 'ug o1 geudiT, S Uad= § fAtherar oik aranfderi, Afgemai it grem ok enfie
AT & Seaitd' & IR F 1R Riarg der gl €1

ST & g&I & <hY 7T it 7

FrRIATe! & STIHR, STH SN & geaerd hl AT hl T3 oft g W= ok fsger siiw, ffgal Fi gram ofk grafw, enfie gieraewHdt &
ST T HRaTE 3R 39 g & 2MYUT &t Aeh & iy [ 3R fheqw dhal & forw et RenfAdsr sik Mame Adewr dar
P Y ordier Y TS g

S ohgl T & foh TER AFAIfSeR ST & Hew fich g i Sreaerdr arell 39ch! Teh Uls = AMaTeRr Treror sifdfaam,
1993 &l URT 12 & dgd FHHI A o1 g1 SriaTE! & AR fAhId | 79 ¢ 7RIy, goH gean, difsdl & Amarfaesry s
JeereH Udtd gid & IhriaTa! 3 gdTfaes, ST dht ISR ot woft ot ofik dhe nfla vdert & Hqrer it ot Aifew SRt @t ot Ader
ez ma €, o 3% fom/fthene dex anfe Y wimomn & faw Renfader/Afa/dsfienor fFam ofik ame & ey § Raté uxgd ot &
fq g1 T B
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Ghooskhor Pandat Controversy: Seftiad & faaried fthed ‘Ga@R dsd’ R FIR S, STETOT GHTST chl HIGHTY 3TEd e ol
3RY

Ghooskhor Pandat Film Controversy: F-ST STSTORIT &ht 3Taeh{HT fther GEER Usd ST WiehH Heftaed IR &H g1 & fag
IR 2. afchd Refter & uget 81 3 fthed foamal & iR 718 2. e 3o A1 & 1101 98T gRT 39 fthed & 28ed oh olehy faxte Uaei &t
ET 1. 39 39 A H dG-S B FIR &S o ofl 718 8.

Uehel agdal Updated on: Feb 06, 2026 9:40 AM IST

Manoj Bajpayee Ghooskhor Pandat Film Controversy: Sieligs Gaex A-IST IToTait &hi fthed g@enik dsd Hisar &9d | faaral
# R T$ 8. OTT wiewi™ W faafad e & R Tt sgdt ST 3! 8. JEas anft sfery & Adel W d@s gferd A
eftere R Reflst g arelt fther gE@R Usd & @ 1R ar1si # GehgHT gl AT 8. T8 HRATS HHHRT TGS, o T
FoRATST H &l 778 8. fhed & 2fiefes iR i At et cies sITgTor TSt afgd fafwa drmTfSies disat # 9 srarer wem gan &.

JRIY ¢ foh AT IToTat <t fther E@R Usd ol crsed Ay &U 9 SITgIuT $HG1 i ciehe & 3R STUHTSIG afTdT §. fSa ‘ded’
Uf3d 2reg Pl UEER § Sgh T IR o ht B @r1e et Y hifer HY 7 8. Treret Hfzar R AR iR iR IR g d Ag &
MR F fOhed & 15 o1 faRter 3w i et g1 § 3R Sgeple &t 7T o B 8.

gferd = o1 gt fohar gergHT?

T goRavisT & TURY FAteres fashw fig 7 FIR ot Y. fieprad & ot ma € o fhen-de W8t & frerey Gierer #ifzar sfik OTT
TIChIH Aefteier TR Uy §, fSaH STIfara SR WR g, enfifer wreHTsi el 39 ugem ol uard fohar mam 8. gferd = 38 wifa
ST U1 e i TSI SR T B, ATt & YR =arg wigelm bl 19k i oo 7€ €, St enfifes wraai &b anigd e, Tgerat
& o AT ST R FresIAes gnifd fammes & Heifda 8. gferd 3 fohew & Fderes Rasr 2mg, eiaes ket ais ok Fwfar afa
ety WewH & AT S & o= & 8.

grRyoTe-9urer 7 off gt 5T fojle

SITETUT FHTST 3R 317 Hi1aA1 A fOhed & ATH ol STifdarat 3R FTa fater adrd §u ot Simaf< STars 8. idTe, IR ofR 31 2rgzl
# ugel g1 foRte ugei gt goh 8, STai UaeHeral = Aefteiert W sH, 2rged sgeq 3R fAnfaret iR 9w srars &l 77 &l aas
ft ugef i Iarat € 71 8. g WAl A ol gTEenic A AT GRIR Y Reftol TR Ik T <l JiTT i 8, STafch Hag § Geh achiel A
efterem SR fOhedt o fAderes (Rder g, ReT Ui ot oflirer AAifed AT 8. fhew # A-IST SToTddt 7 AT | §, 3R I8 U yE
gfer SRt &t gt ad1s ST el 8, afch fthetgrel af fdare g ®u @ erged WR hiad 2.

faarg wR gxad & ST NHRC

TSt STt &t fher YU ded & 2Tgeel TR H2rel gA- UScH hiAe it giear ot geehd & a1mam 8 3k g8+ o 8fk yaRor
dicfigs & T ok ATt # fAehrIdeal dsita AR 3 Ry e & {36 fhew & shfaard) ofik Sgwraguf amft 8. fhegre gqwr
Fefoereg 6t 3R T areft ae 1S oft ufafehar 7t g &.
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